
1)IRECTORATE(〕 ENERAI′ 0「 FOREIGN/1｀RADE
(DES― II SECT10N)

DRA「′1｀ PIINI」 TES O「 TIIE NORMIS COIⅥ ⅣIITTEE― II
MEETING No.14/81-AIノ C2/2()18 DATED 13.03。 2019

PIcasc]ヽ otc

i. I'or inforillation  of cxportcrs, Norins Conllnittcc― H  handics aH  cascs pcltaining to

flx江 lon/ratiAcation of norlns fcDr ltxport Products hlling undcr I′ 1｀C(HS)ChaptCr 72 to 76,78 to

80, 85. Colninunications in rcspect oF cascs/pcrtainillg to 卜(C― II may bc scnt to cinail addrcss:

H. In ccnain cascs thc dccision oF thc Norins (〕 oFninittcc rcfc・ rs to thc ltccolmmcndations/

()bscrvations/  1)crlcicncics  rcccivcd  fl・ olll thc  conccrncd 
′
1｀cchnical  Authority.  Whcrcvcr

applicablc,a scanncd copy of such docuincnt has bccn placcd at thc cnd ofthc Ⅳlinutes,in runnil18

scrial ordcrs.・ I｀hc conccrncd applicant/coinpany rnay 30 through thc sainc and rcspond accordil131y.

i五 . Sirnilarly,a scanncd copy o「 thc blank Standard I)crlcicncy lforlllat,which may FInd a rcた rcncc

in卜((3 dccisions,has also bccn attachcd in thc cnd.′ 1｀his lnay also bc rcrchrrcd to by thc conccrncd

applicant/company and inay bc rcspondcd accordil181y.

iv.  
′
l｀hc Norins(〕onllnittcc has takcn dccisioll only with rcspcct to tcchnical aspcct/wastagc norlns.

Whilc rcdcclllin3 thc applications, ItAs should chcck that the applicant has ftllillcd aH

rcquirclncnts as prcscribcd in policy/proccdurc including thosc in PoHcy(〕 irculars issucd froln tilnc

to tilnc or any othcr provisions undcr if′ 1｀ P/111〕 PR)rI〕 ()I)(〕 .

v. Whcrcvcr thc Colmlnittcc has「Ixcd NOrins,thc conccrllcd RA may cnsurc that AA is issucd on

thc wastagcs/consulllption as ratiflcd by thc (〕 oln■littcc or as pcr wastagcs claiincd ill tllc

application,whichcvcr is lcss.

Mcctin3卜(o. 14/81 oF卜 1()rins(〕orninittcc― II R)r thc ycar 2018-19 schcduicd on 13.03.2019 and
hcld on 14.03.2019 undcr thc(〕 hairinanship o「 Shri lt.1).(〕 Oyal,Additional I)ircctor(〕 cncral of IForcign
・
1｀radc tO cOnsidcr thc fO110wil13 appHcations fOr ratiflcation of norlns in rcspcct()f advancc authOrizations

undcr Duty Iう xcmption Schclnc(chaptCr_4)oF「 orcign′ I｀radc Policy 2015-20.Thc fo110win3 mcl■ bcl‐ s
wcrc prcscnt in thc lnccting:―

SI.No.

1.

つ

0.

4.

b.

1.

Name & Dcsignation
Shri K.S. Sodhi, nIXMI:)

Shri V.C. Agarwal, Consultant ('l'lrC-3)

Shri Shaish Kumar, Consultant ('l'liC- l )
Shri Shobhit (iupta, I)y. I)GIII'
Shri Chandrakanth Itcddy Mallu, Assistant IXiF'l'

I)epartmcnt

MSMI〕

I)(〕 II′ I｀

1)(〕 If′ I｀

I)(〕 If′ I｀

I)(〕 IP′ 1｀

つ
乙

Minutcs ol'Mccting No.l0/8i datcd 16.01 .2019 and Mccting No.1llttl darcd 30.0i.2019 worc
circulatcd amongst thc mcmbcrs. No comtrcnts havc bccn rcccivcd from any mcmbcr on suclr
minutcs. 'l'hcrcftlrc, thcsc minutcs arc unanirnously approvcd
Minutcs of thc cascs discr.rsscd in thc mccting arc as bclow:-



●       1

ンIEETIN(〕 NUⅣII〕 ER:14/81-AIノ C2/2018       ンIEETIN(】 DATE:13.03.2019

Casc No。 :          I)any Nalllc:I〕 I「I)      ンIcct No/1)atc:14/81-  Dcfcrrcd
38/14/81-AIノ C2/2018     1NDUC′ I｀ 10N PItIVATI〕    AIノ C2/2018

1ノ INII・ I｀ I〕1),               13.03.2019

HQ「ilC              RIノ A Irilc             Iノ ic.No/Datc:0710108235
:O1/81/050/00756/Aン119/     :07/24/040/00009/A～ 116/    20.05.2015

l  I)CCiSiOn:′ I｀hc Colninittcc cOnsidcrcd thc casc as pcr agcnda and notcd that c0111mcnts[ol■ ンISNII〕
havc bccn rcccivcd but thc hard cOpy Of application has not yct bccn rcccivcd fl・

ol■l thC rlrlll and

concerncd ltA. IIo、 、′cvcr, an Clllail has bccn scnt to conccrncd ltA and thc Arll1 0n 12.03.2019 to

ftirnish c01mplctc sct of application.IIcncc, thc(〕 onllnittcc dccidcd to 、vait fc)1‐ thc cOinplctc sct of

application.

′
1｀hc casc stands dcibl‐ rcd.

Casc No.:              1)alty Namc:I〕 IfI)        Mcct No/1)atc:       Dcttrrcd
308/14/81-AI」 C2/2018     1NDIJCT10N PRIVATI〕    14/81-AI′ C2/2()18

1ッ Iン II′ I｀ l〕 I)、               13.03.2019

HQ IrilC            RIノ A lfilc            Iノ ic.No/Datc:0710108236

2  :01/81/050/01026/AN119/     :07/24/040/00008ん
へⅣl1 6/     20.05.2015

1)ccision:′ I｀ hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that thc casc has bccn rcfctrrcd

to ⅣISンII〕 R)r cxalninatioll of thc casc. IIo、 vcvcr、  no colllmcnts havc bccn rcccivcd yct. 
′
1｀hc

(〕 ol■ lnittcc dccidcd to、 vait R)r col■ lncnts.

′
l｀hc casc stands dcfcrrcd.

Casc No.:          I)al■ y Nainc:I〕 I「I)      ンIcctヽ()/1)atc:     Approvcd
9/14/81-AI′C2/2018      1NDl」 C′ I｀10N PRIVA′ I｀ 1う    14/81-AIノ C2/2018

1ノ INII′ l｀ 1〕 I)、                13.03.2019

HQI「 ilC            RIノ A Ililc            Iソ ic.No/1)atc:0710108299
3  :01/81/050/00757/AⅣ l19/     :07/24/040/00066/Aン 116/     02.06.2015

1)ccision:′ I｀ hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to llx thc ad― hoc norins R)r

tllc abovc AA as pcr(〕 cncral lヽ otc-4 on thc rccolllincndatioll ol｀ rcprcscntativc()fヽ /1Sヽ/11う .

IくA conccrncd may takc suitablc conscqucntial action accordin31y.

Casc N().:         Party Nalnc:ltl「 I)     Mcct N()/1)atc:     Dcfchrrcd
327/14/81-AIノ (〕 2/2018       1]NI)t」 C′ I｀ I()lヽ 1)ItIVA′ l｀ l:     14/81-AIノ C2/2018

1ノ IンII′ I｀ 1〕I),                13.03.2019
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I)arty Namc:I〕lrD

INDUCTION PRIVATI〕
Iノ I｀41′ I｀ I〕 I),

RIノA「 ilc
:07/24/040/00293/AM16/

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that the casc has bccn rcl'errcd
to MSMII lor cxamination of thc casc. I lowcvcr, flo commcnts havc bccn reccivcd yct. 'l'hc

Cornmitlcc dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

′
1｀hc casc stands dcFcrrcd.

Casc No.:

376/14/81-AI.C2/2018

HQ IfilC

:01/81/050/01094/AM19/

Casc No.:

41/8/81-AIノC2/2018

HQ「 ilC
:01/81/050/00423/AM19/

Casc No.:

42/8/81‥AI」 (C2/2018

HQ IfilC

:01/81/050/00424んへM19/

Parly Namc: LM WINI) Moct Noil)atc:
I)OWI〕 R131ノ AI)I〕 S(INI)IA) 14/81-AIフC2/2018

4ヽcct lゞ o/1)atc:           I)cFc・ rrcd

14/81-AIノ C2/2018
13.03.2019

1ノ iCoNo/1)atc:0710109158

11.12.2015

I)clcrrcd

13.03.2019

1ノ iC●卜lo/1)atc:0710109505

10.03.2016

MIcet No/1)atc:       Dcfcrrcd

14/81-AI′ C2/2018
13.03.2019

1ノ iC.No/1)atc:0710109567

24.03.2016

I)ccisiOn:′ I｀hc(3olllinittCc considcrcd thc casc as pcr agcnda and notcd that as pcr rccolnincndation()f

lCOnSuhant(′ I｀ltC-1)has askcd fOr R)1lowing inforinajon whcrc cxpon product in rotOr bladc:

‐   1. Nct contcnt of「 PtI)in Iう xport I)roduct.

1  2.Nct contcnt of13alsa W00d,I)VC fOrm(Wcight wisc)in Iう Xpon l)rOduct.

‐  3.Nct wcight Of PultrusiOns,plttc and nlctal parts.
1  4.Nct wcigh1 0fI〕 xport Product.
‐  5。  Valuc Of cOnsulnablcs。

1  6.SIo No.5 and ll ofthc Standard DcAcicncy「 ormat.

IIt iS ObSCrvcd that Ann has rcspondcd t()I)Iノ in fC・ w cascs,Consuhant(′
I｀ I〕C-1)fOund DIノ rcspOnscs t()

lbe dCncient duc tO thc fO110wing rcasOns:

1 1・ OnC Ofthc wastagcs indicatcd is naturc/matcrial wastagc,which is nOt clear.

1 2.Wastagc of vaHous raw matcH」 indicatcd ill diffcrcnt applicttiOns arc diffcrcnt.
1  3. Production/(3onsuinption data duly ccrtiflcd by Ccntral l〕 xcisc/(〕 S′ I｀ authoritics.

|(〕 ivcn thcrc arc many cascs pcndillg R)1・  ratiflcatiOn (〕 Omrnittcc dccidcd tO caH thc applicant R)r
pcrsonal hcarillg tO cxplain thc casc addrcssing aH dc「lcicncics incntioncd abovc.

′
I｀hc case stands dcttrrcd.

PVT.IノTD.

RIッ A llilc

:07/24/040/00400/Aン116/

I)arty Namc:IノM WIND
I)()WI〕R BIノ AI)IIS(INI)IA)

PVT.IノTD.

RIノ A Irilc

:07/24/040/00406/AM16/

ie

de



I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that as pcr rccommcndation of
Consultanl ('l'lrC-1) has askcd lor following inlorrnation whcrc cxporl product in rotor bladc:

l. Nct contcnt ol'FRl'} in Irxporl Product.
2. Nct contcnt ol Ilalsa Wood, PVC I'orm (Wcight wisc) in Irxporl Product.
3. Nc1 wcight ol- Pultrusions, platc and mctal par1s.

4. Nct wcight of Irxporl Product.
5. Valuc ol'consumablcs.
6. Sl. No. 5 and 1 i of thc Standard I)cl'icicncy lrormat.

It is obscrvcd that firrn has rcspondcd to I)1, in fcw cascs, Consultant ('l'lrC-1) lound i)1, rcsponscs to
bc dcl'icicnt duc to thc following rcasons:

1. Onc o{'thc wastagcs indicatcd is naturc/rnatcrial wastagc, which is not clcar.
2. Wastagc of various raw matorial indicatcd in diflcrcnt applicalions arc dilfcrcnt.
3. Production/Consumption data duly ccrlificd by Ccntral I;xcisc/(iS'l'authoritics.

(iivcn tircrc arc many cascs pcnding lor ratification Cornmittcc dccidcd to call thc applicant lor
pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dcfcrrcd.

〔〕ascヽlo.:

16/14/81-AI′ C2/2018

HQI「 ilC

:01/81/050/00734/Aン119/

I)arty Namc:WIItIノ AND    IMcct No/Dttc:       Approvcd
MIETAI′ SINDIA PRIVATI〕 14/81-AIノ C2/2018

1ノ

′
I｀I).                      13.03.2019

RIノA「ilc            Iノ iCoNo/1)atc:0710109853‐
:07/24/040/00048んへM17/    .23.05.2016

I{ccom mcndcd Qr"rantitY

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad hoc

norrls as rccolnmcndcci by rcprcscntativc of MSMIr with thc conditions that thc composition &
thickness of Ilrass Strip Coil should match in cxport & import :

SI.

No.

1

2

3

4

5

6

I′ 1｀ (〕 IIS

(〕odc

74092100

74092100

74092100

74092100

74092100
74092100

Irnporl Itcrn

lJrass Strip coil 0.400 MM
lJrass Strip Coil 0.500 MM
IJrass Strip Coil 0.600 MM
l]rass Strip Coil 0.640 MM
[]rass Strip Coil 0.tt00 MM
lJrass Strip coil 0.800 MM

Kg/Kg contcnt in thc cxport product

Kg/Kg contcnt irr thc cxport product

Kg/Kg contcnt in thc cxport product

Kg/Kg contcnt in thc cxport product

Kg/Kg contcnt in thc cxpotl product

Kg/Kg contcut in thc cxporl product

Mcct No/1)atc:

14/81-AIノ (〕2/2018

13.03.2019

1ノic.No/1)atc:0710110119

19.07.2016

1.01

1.01

1.01

1.01

1.01

1.01

ItA conccrncd may takc suitablc conscqucntial action accordingly'

Casc No.:

69/8/81-AIノC2/2018

HQ lfilC

:01/81/050/00451/AM19/

Party Namc:IノM WIND
POWI〕R BIノ AI)ltS IINDIAl

PVT.Iノ TD。

RIノ A「 ilc
:07/24/040/00101/Aン117/

I)clcrrcd



Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that as pcr rccomrncndation ol
Consultant ('l'lrC- 1) has askcd for following inl'onnation whcrc cxport producl in rotor bladc:

1 . Nct contcnt of I;RP in Irxport Product.
2. Nct contcnt of Ilalsa Wood, PVC form (Wcight wise) in ljxport Product.
3. Nct wcight of l'ultrusions, platc and mctal par1s.

4. Nct wcight of Irxporl Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and I i ol'thc Standard I)cficicncy lrormat.

It is obscrvcd that finn has rcspondcd to t)I, in fcw cascs, Consultant ('l'lrC-1) lound I)1, rcsponscs to
bc dcficicnt duc to thc I'ollowing rcasons:

1. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, which is not clcar.
2. Wastagc of various raw matcrial indicatcd in difl'crcnt applications arc diffcrcnt.
3. Production/Consumption data duly ccrlificd by Ccntral Irxcisc/(iS'l'authoritics.

Given thcrc arc many cascs pcnding for ratification Committcc decidcd to call thc applicant for
personal hearing to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dcl'crrcd.

Casc lヽ 0.:

59/8/81-AIン (C2/2018

HQ「 ilC
:01/81/050/00441/AM19/

Party Namc:1lMI WIND    IMcct No/Datc:       Dcfcrrcd
I)OWIう R131ノADllS(INDIA)114/81¨ AIノC2/2018
PV′ I｀ .Iノ
′
I｀I).               13.03.2019

RIノA llilc             Iノ ic.No/1)atc:0710110158
:07/24/040/00107/AM17/     27.07.2016

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that as pcr recommcndation of
'Consultant ('l'lrC- I ) has askcd for following inl'ormation whcrc cxport product in rotor bladc:

1. Nct contcnt of lrl{1, in Irxport product.
' 2. Nct contcnt of Ilalsa Wood, PVC ftrrm (Wcight wisc) in Irxport Product.
, 3. Nct wcight ol'pultrusions, platc and mctal par1s.

4. Nct wcight ol'lrxporl product.

l0 5. Valuc of oonsumablcs.
6. Sl. No. 5 and I 1 of the Standard I)cficicncy lionnat.

It is obscrvcd that firm has rcspondcd to I)1. in fcw cascs, Consultant ('l'lrC-1) found I)1, rcsponscs t'
be dcficicnt duc to thc following rcasons:

1. Onc ol'thc wastagcs indicatcd is nature/matcrial wastagc, which is not clcar.
2. Wastage of various raw rnatcrial indicatcd in diffcrent applications arc difflercnt.
3. Production/Consumption data duly certified by Ccntral Iixcisci(iSl' authoritics.

Givcn thcrc arc many cases pcnding I'or ratification Committcc dccidcd to call thc applicant for
personal hearing to cxplain thc casc addressing all dcficiencies mentioned abovc.

'l'hc casc stands dclcrrcd.



Casc lNo。 :

158/14/81-AI」 C2/2018

HQ「 ilC
:O1/81/050/00876/AⅣ119/

Paty Namc:WIItIノ AND    IMcct No/Dttc:      IApprovcd
MEl｀AlyS INDIA PRIVATIう  14/81-AIノ C2/2018    1
1ノ

′
I｀I).                     :13.03.2019            1

RIンA「ile            Iノ ic.No/1)atc:0710110386.
:07/24/040/00197/AM17/     07.09.2016            1

I)ecision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc I'ollowing ad-hoc
nonrls as rccommcndcd by rcprcscntativc of MSMIr with the conditions that thc composition &
thickncss of llrass Strip Coil should match in cxport & import :

Sl.

No.

1

2

3

4

5

6

ITCHS
Codc
74092100

74092100

74092100

74092100

74092100

74092100

IInpon ltcm

Brl,S Strip Coi1 0.640 Ⅳlヽ4

13rass Strip C`)i10・ 400Mヽ 4
Brass Strip Coi1 0.800Mヽ 4

Brass Strip Coi1 0.600 Ⅳlヽ4

Phosphor 13ronzc Strip(〕 oil

O.300 MⅣ I

Brass Strip Coi1 0.640 ⅣIM

Rccommcndcd Quantity

1.01 Kg/Kg contcnt
1 .01 Kg/Kg contcnt
I.0l Kg/Kg contcnt
1.01 Kg/Kg contcnt
1.01 Kg/Kg contcnt

1.01 Kg/Kg contcnt

in thc cxporl product
in thc cxport product
in thc cxport product
in thc cxporl product
in thc cxport product

in thc cxport product

RA conccrncd may takc suitablc conscqucntial action accordingly.

(〕 asc No.:

93/8/81-AIノ (〕 2/2018

HQ IfilC

:01/81/050/00475/AM19/

Party Namc:IノM WIND    Mcct No/1)江 c:       Dcfcrrcd
POWI〕 R BIノ ADI〕S(INDIA) 14/81-AIノC2/2018    ‐
PV″ I｀ .Iメ I｀ I)。                ■3.03.2019

RlノA Ililc            Iノ iC.No/1)atc:07101106531
:07/24/040/00205んへM17/    16.11.2016            .

Decision: The Committcc considered thc casc as per agenda and notcd that as pcr rccommendation of
:Consultant (TIrC-1) has asked for following information where export product in rotor bladc:

1 . Nct contcnt of lrltP in lrxport Product.
, 2. Nct contcnt of Balsa Wood, PVC form (Weight wisc) in Irxport Product.

3. Net wcight of Pultrusions, plate and mctal parts.

' 4. Net weight of Irxport Product.

12 5. Value of consumablcs.
6. Sl. No. 5 and 11 of thc Standard Deficicncy lrormat.

It is obscrvcd that firm has rcspondcd to DL in fcw cases, Consultant ('l'lrC-1) found DL rcsponscs to

:bc deficient duc to thc following reasons:

1. Onc of the wastagcs indicated is naturc/matcrial wastagc, which is notclcar.

2. Wastagc of various raw material indicatcd in diffcrent applications arc difl'crcnt.

3. ProductioniConsumption data duly ccrtificd by Ccntral I'.xcisc/GS'l'authoritics.

Givcn thcre arc many cascs pcnding for ratification Committcc dccidcd to call thc

personal hcaring to cxplain thc case addrcssing all deficicncics mcntioncd abovc.

'l'hc casc stands dcfcrrcd.

applicant for



Casc No.:

346/14/81-AI」 (C2/2018

HQ IfilC

Iノ

′

H).

RIノA llilc

Import Itcrn

llrass Strip Coil 0.640
MM
llrass Strip Coil 0.640
MM
Ilrass Strip Coil 0.400
MM
Ilrass Strip Coil 0.ti00
MM
llrass Strip Coil 0.tt00
MM
Ilrass Strip Coil 0.600
MM
Ilrass Strip Coil 0.640
MM
Ilrass Strip Coil 0.500

13.03.2019

1″ ic.No/1)atc:0710110935

ltccommcndcd Quantity

l.0l Kg/Kg contcnt in thc cxporl product

1.01 Kg/Kg contcnt in thc export product

I .0 L Kg/Kg contcnt in thc cxporl product

1 .01 Kg/Kg contcnt in thc cxporl product

1 .01 Kg/Kg contcnt in thc cxport product

1 .01 Kg/Kg contcnt in thc cxporl product

1 .01 Kg/kg contcnt in the exporl product

1 .01 Kg/Kg contcnt in thc cxport product

I)cibrrcd

13.03.2019

1ノ iC.No/1)atc:0710111037

Parly Namc: WIIiI,ANI) Mcct No/Datc:
MI〕TAI′ SINDIA PRIVATI〕  14/81-AIノC2/2018

Approvcd

:01/81/050/01064/AM19/     :07/24/040/00323/AⅣ l17/     09.01.2017

1)ecision:′ l｀hc(3olllinittCc considcrcd thc casc as pcr agcnda and dccidcd to flx tllc follo、 ving ad― hoc

norins as rcconllncndcd by rcprcscntativc of MSMI〕 with thc conditions that thc colrlposition &

thickncss of Brass Strip(Coil should lnatch in cxport dL importi

SI.

No.

1

2

3

4

5

6

7

8

ITCHS Codc

74092100

74092100

74092100

74092100

74092100

74092100

74092100

74092100
inm

uitable‐RA conccrncd inay takc s

Casc No.:

38/8/81‥ AIノC2/2018

HQ IrilC

:01/81/050/00420/AⅣ119/

conscqucntial action accordingly.

I)arty Nalnc:IノM wIND Mcct No/l)atc:
I)OWIう It 131ノ AI)I〕 S(INI)IA) 14/81-AIノC2/2018
PVT.IノTD.

RIノ A Ifilc

:07/24/040/00327/AⅣl17/    
‐
31.01.2017

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that as pcr rccommcndation ol.
'Consultant ('l'EC- I ) has askcd for following information whcrc cxport product in rotor bladc:

14 l. Nct contcnt of IrlU, in Irxporl product.
2. Nct content of Ilalsa Wood, PVC I'orm (Wcight wisc) in I:xport product.
3. Nct wcight of pultrusions, pratc and mctal parls.
4. Nct wcight of Irxport product.

' 5. Valuc of consurnablcs.
6.  SI.No.5 and 11 0fthc Standard I)cflcicncy lforimat.

Itis observcd that Arm has rcspOndcd tO DI″ in ttw cascs,cOnsuhant(′
I｀ I〕 C-1)fOund DIノ rcspOnscs t()

bc dcficicnt duc to thc following rcasons:



l. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, which is not clcar.
2. Wastagc of various raw rnatcrial indicatcd in diffcrent applications arc diffcrcnt.
3. Production/Consumption data duly ccrlificd by Ccntral lixcisc/(iS'l'authoritics.

Given there are many cascs pcnding for ratification Committee decidcd to call thc applicant for
pcrsonal hcaring to explain thc case addrcssing all dcficiencics mentioned abovc.

'l'he casc stands deferred.

Casc No.:             I)arty Namc:Iノ M WIND    Mcct No/1)atc:       I)cfcrrcd
39/8/81-AIノ C2/2018     1)()WI〕 It BIノAI)ItS(INDIA) 14/81-AIノ C2/2018

PV′ I｀ .Iノ
′
1｀I).                 13.03.2019

HQ IrilC            RIノ AI「 ilc            Iノ iC.NO/Datc:0710H1067
:O1/81/050/00421/AⅣl19/     :07/24/040/00314/Aン 117/     02.02.2017

1)ccision:′ I｀hc(〕 ol■1lnittcc considcrcd thc casc as pcr agcnda and llotcd that as pcr rccollllllCndation()f

Consultant(′ I｀ 1〕C-1)has askcd R)rR)ll()wing inR)rinati()n whcrc cxpolt productin r()tor bladc:

1. Net contcnt of F'RP in Export Product.
2. Nct content of Ilalsa Wood, PVC form (Wcight wisc) in Iixport Product.
3. Net weight of Pultrusions, plate and mctal parts.

4. Net weight of Ilxporl Product.
5. Value of consumablcs.
6. Sl. No. 5 and 11 of the Standard Dcficicncy l"ormat.

It is obscrvcd that firm has rcspondcd to I)1, in fcw cascs, Consultant ('l'lrC-1) found Dl, responscs to

bc dcficicnt duc to thc following rcasonsl

1. Onc of thc wastagcs indicatcd is nalurc/matcrial wastagc, which is not clcar.

2. Wastagc of various raw matcrial indicatcd in diffcrcnt applications arc diffcrcnt.

3. Production/Consumption data duly ccrlificd by Ccntral Irxcisci(iS'l' authoritics.

(iivcn thcrc arc ffrany cascs pcnding lor ratification Committcc dccidcd to call thc applicant for

pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics Incntioncd abovc.

'l'hc casc stands dcl'crrcd.

HQ「ilC            斑ノA Filc           Iノ iC.N()/Datc:0710H l H5

16191ダ 1/9'9/91961(今 Y19/   :07/24/040/00350/AM17/   

‐
10.02.2017

1)ccision:′ I｀hc(〕 o■1lnittcc considcrcd thc casc as pcr agcnda and notcd that thc casc has bccn rctrrcd

to MSML I'or cxamination of the casc. I lowcvcr, no commcnts havc bccn rcccivcd yct. 'l'hc

Cornrnittcc dccidcd to wait lor commcnts.

'l'irc casc stands dclcrrcd.

Casc No.:             I)any Nalnc:l〕 I「D        ンICCt No/1)atc:       Dcた rrcd

350/14/81-AIノ C2/2018    1NDUC′ l｀ ION PRIVA′ 1｀ 1〕    14/81-AIフ C2/2018

1ノ Iヽ41′ I｀ 1〕 I),                 13.03.2019



Casc No。 :

356/14/81‥ AIノC2/2018

HQ「 ilC
:01/81/050/O1074/AM19/

Party Nainc:WII〕 IノAND    Mcct No/Datc:      Approvcd
MItTAIノ SINDIA PRIVATI〕  14/81-ALC2/2018
1ノ

′
I｀I).                      13.03.2019

1tI′A Irilc                 Iノ iC.No/1)atc:0710111245

:07/24/040/00391/AM17/     07.03.2017

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lbllowing ad-hoc
nonns as rccorrrmcndcd by rcprcscntativc of MSMIr with thc conditions that thc composition &
thickness of Ilrass/Ilronzc Strip Coil should match in export & import :

17

SI.

No.

1

2

3

4

5

6

7

8

9

10

11

12

ITCIIS

Codc
74092100

74092100

74092100

74092100

74092100

74092100

74092100

74092100

74092100

74092100

74092100

74093100

hnporl Itcm

Ilrass Strip Coil 0.400 MM
l]rass Strip Coil 0.400 MM
IJrass Strip Coil 0.640 MM
Ilrass Strip Coil 0.640 MM
Ilrass Strip Coil 0.800 MM
Ilrass Strip Coil 0.800 MM
Ilrass Strip Coil 0.800 MM
llrass Strip Coil 0.600 MM
Ilrass Strip Coil 0.600 MM
Ilrass Strip Coil 0.500 mm
Ilrass Strip Coil 0.500 mm
I'}hosphor Ilronzc Strip C0il
0.300 MM

ltccommcndcd Quantity

L01 Kg/Kg contcnt in the cxport product

1 .01 Kg/Kg contcnt in the cxport product
1 .01 Kg/Kg contcnt in thc cxport product
1.01 Kg/Kg contcnt in thc cxporl product
1 .0 i Kg/Kg contcnt in thc cxporl product
1.01 Kg/Kg content in thc cxporl product
1 .01 Kg/Kg contcnt in the cxporl prodr.rct

1 .01 Kg/Kg contcnt in thc cxporl product
1 .01 Kg/Kg content in the exporl product
1 .01 Kg/Kg contcnt in thc cxport product
I .01 Kg/Kg contcnt in the cxport product
1 .01 Kg/Kg contcnt in thc cxport product

4ヽcct lヾ 0/1)atc:

14/81-AIノ C2/2018
13.03.2019

I)crcrrcd

I{A conccrncd may takc suitablc conscqucnlial action accordingly.

|《3asc No。 :
‐50/14/81-AIノ (C2/2018

HQ IrilC

18‐
:91/11(050/00768/AM19/

Casc lNO。 :

51/14/81… AI′C2/2018

HQ「 ilC
:01/81/050/00769/AM19/

Palty Nalnc:I〕lrD

INDUCTION PRIVATI〕
Iノ IMI′ I｀ I〕D

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc application was scnt t'
MSMIl on 0t1.03.2019 for cxamination of thc casc. Ilowcver, commcnts arc yct to bc reccivcd.'l'hc
Comrnittcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcfcrrcd.

RI″A Ililc            Iノ iCoNo/1)atc:07101‖ 641
:07/24/040/00050/AM18/     23.05。 2017

1)arty Namc:IIASrI、 AIノ I′OY  VIcct No/1)atc:       IDcfcrrcd
INDIA I′ IMH｀1lD        14/81-AIノ C2/2018

13.03.2019            ‐

RLA「 ilc             Iノ ic.No/1)atc:26100127981
:26/24/040/00005/AM18/    126.05.2017            1

19

Dccision: 'l'hc Cornmiltcc considcrcd thc casc as pcr agcnda and notcd that thc application was scnt tg
I)PII'l'on 06.03.2019 for cxamination of thc casc. IIowevcr, colnrncnts arc yct to bc rcccivcd.'l'hc
Comrnittcc dccidcd t<l wait lor commcnts.



'l'hc casc stands dcfcrrcd.

RIノA Irilc            Iノ ic.No/Datc:0
:07/24/040/00073/AM18/     30.05。 201720191(11(9,9(09779/今 Yl?/   197(71191949997,/AM18/   30.05。 2017

1)ccision:´ I｀hc(3olnrnittcc considered thc casc as pcr agcnda and notcd that thc application、 vas scnt to

lMSMI〕 on o8.03.2019 for cxamination of the case.HOwcvcr,commcnts arc yct to bc rcccivcd.′ I｀hc
Committce dccided to wait for commcnts.

'['hc casc stands dcfcrrcd.

Casc No.:

54/14/81-AI」 C2/2018
Party Namc:WII〕 IフAND
‐
MIじ
′
1｀AI″ SINDIA PRIVATI〕

IIノ

′

l｀ I)..,

Mcct No/1)atc:

14/81-AIノ C2/2018
13.03.2019

Approvcd

(〕 asc No。 :             I)any Namc:Iう I「D        vlcct No/1)atc:       Dcfcrrcd
52/14/81-AIノ C2/2018     1NDUC・ 1｀ 10N PRIVATIう     14/81-AI,C2/2018

1ノ INII'1｀ 1〕I)                13.03.2019

IHQ Filc
:01/81/050/00772/AM19/

IRI′A「 ilc

:07/24/040/00071/AM18/

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda atrd dccidcd to fix thc following ad-hoc

norms as rccommcndcd by rcprcscntativc of MSMIr with thc conditions that thc composition &
thickncss of Ilrass Strip Coil should match in cxport & import :

ITCHS Codc __二 Y`^_        I Rccommclldcd QuantityImPort Itcrn I 
^'--" x ---'---'J

I

74092100
B腱

“

雛五p鍼 04001L01Kノ Kg ⑩ ■Q■ hぬ c cx"■ pЮdud

h"nhm  l陽 ∞m耐
“

Q腱面W

B腱

“

雛五p鍼 0400 1 Ltt Kノ Kg ⑩ ■Q■ hぬ c cx"■

「

odud

MM          I
I〕 rass Strip Coi1 0.640  1 1.01K3/K3contCnt in thc cxpo■ prodtlct

MM          I
13rass Strip Coi1 0.800  1 1.01K3/K3contCnt in thc cxpon prOduct

MM          I
B鯰∬ 雛Hp酬 08001L01Kゴ K3ca■ o■ hぬ C Cxpo■ pЮttd

MM          I
I〕rass Strip Coi1 0.600  1 1.01 Kg/K3contCllt in thc cxpon prOduct

MM         I

騰

S雛五pC“ °560 1LttKξ kLcommmぬ c cxpon「 Od直

Iノic.No/1)atc:0710111712
.06.06.2017

SI.

No.

21

74092100

74092100

74092100

74092100

74092100

MM         I
I〕 rass Strip Coi1 0.640  1 1.01K3/K3contCnt in thc cxpo■ prodtlct

MM         I
13rass Strip Coi1 0.800  1 1.01K3/K3contCnt in thc cxpon prOduct

MM         I
I〕 rass Strip Coi1 0.800  1 1.01K3/K3colltCllt in thc cxpo■ product

MM         I
I〕 rass Strip Coi1 0.600  1 1.01 Kg/K3contCllt in thc cxpon prOduct

MM         I
t

Ilrass Strip Coil 0.500 i t.tlt Kg/Kg contcnt in thc cxport product

ItA conccrncd may takc suitable consequcntial action accordingly.

Casc No.:             I)alty Nalllc:RA」 GURU    VIcct No/1)atc:

154/14/81-AIノ C2/2018      1〕 NTI〕 RPRISI〕 S PVT.IフTD.  14/81-AIノ C2/2018
13.03.2019

Approvcd

22 vv′、ぃ・l                    Yヽ Y A I｀ :1_ん́
HQ lfilC ItIノ A Irilc

:01/81/050/00872/AM19/ :03/95/040/00202/AⅣ l18/

dccidcd to fix thc loliowing ad-hoc

Iノic.No/1)atc:0310813798

07.06.2017

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and



norms as pcr rccornrrrcndation ol' Consultant ('t'lrc-3) and rcprcscntativc of MSMIl with thc
condition that thc grade & thickness of stccl should match in cxport & imporl:

ITCIIS

Codc

73239390

ltxport itcm

Cold Itollcd
Stainlcss Stccl
ljtcnsils Gradc
201 (othcr than
I{cctangular /
Squarc Shapc-
Non Magnctic)

Quantity ITCHS
(〕odc

72193490

68500.000

K8

72193590

Party Namc:

ARMOR PIッ AS′ I｀ IノTD.

Import ltcm

Cold RoHcd Stainlcss

Stccl shcct Coi1 201

Gradc(N()n_Magnctic
′
Fhickncss inorc than

O.5 1nlll and lcss tllan

l lnlll)

Cold Rollcd Stainicss

stccl shcct coi1 20 1

Gradc(Non―magnctic

(′
I｀hiCkncss bclow

O.5mm)

I{ccommcndcd

Quantity
100/o wastagc
allowcd from
coil stagc

1070 wastagc
allowcd from
coil stagc

I)cfc・ rrcd

1799

Notc: I'hc word 'shcct' may be added in thc dcscription of import products.

RA conccmcd may takc suitablc conscqucntial action accordingly.

231)Cdゞ On:′Fhe Comm離 cc cOnsdcred thc casc as pcr ag6ha五 ふとと話jぬ 16ζも
`k fr。

ふiA3五

`詢

たlhi t8
1fumiSh fO110wing informa」 on as pcr rccommcnaation Of COnsuhant(′ I｀ I〕C-1)and rCprcscntajvc Of
lMSMI〕 :

1   1.  SIo No。 2,3,4,5,112覧 15 ofthc Standard I)cflcicncy I'orrnat.

:′
1｀hC casc stands defcrrcd.

Casc No。 :

56/14/81-AI“ C2/2018

HQ「 ilC
:01/81/050/00774/Aヽ 419/

Casc No.:

60/8/81‥AI」 C2/2018

HQ IfilC

:01/81/050/00442/AM19/

ⅣIcct No/1)atc:

14/81-AIノ (〕2/2018

13.03.2019

RIノA「 ilc            Iノ icoNo/Datc:07101
:07/24/040/00094/AM18/    121.06.2017

I)arty Nainc:Iノ M WIND    vlcct No/1)atc:       Dcrc・ rrcd
I)OWI〕 It 131′ AI)l〕 S[INI)IAl 14/81-AI′C2/2018
1)V′ 1｀ .Iノ
′
1｀ I)。                ‐13.03.2019

RIノA Ililc            Iノ ic.No/1)atc:0710H1859
:07/24/040/00091/AM18/    lo5.07.2017

24::lHll薫
|キ:選:3織猟謂甘κl鳥ごiぶlⅧittC誡″:」置桃篤震ギ|(鮮躙:l面

°nJ

l. Nct contcnt of l;ltl, in Irxport product.
2. Nct contcnt of llalsa Wood, PVC form (Wcight wisc) in Irxport product.
3. Nct wcight of Pultrusions, platc and mctal parts.
4. Nct wcight of lrxpor{ product.
5. Value ol'consurnablcs.



6. Si. No. 5 and i 1 of thc Standard I)cficicncy l;ormat.

It is obscrvcd that finn has rcspondcd to I)1, in lcw cascs, Consultant ('l'lrC-i) lound I)1. rcspgnscs tg
bc dcficicnt dLrc to thc lollowing rcasons:

1. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, rvhich is not clcar.
2. Wastagc of various raw matcrial indicatcd in dil'I'crcnt applications arc diffcrcpt.
3. Production/Consurnption data duly ccrlificd by Ccntral Irxcisc/(iS'l'autirgritics.

(iivcn thcrc arc many cascs pcnding lor ratification Comrnitlcc dccidcd to call thc applicapt lor
pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dcl'crrcd.

Casc No.: l)afly Narnc: LM WINI) Mcct No/l)atc: I)cl'crrcd
tt4ltt/ttl-Al,C2l20ltl I'}OWIrl{ Ill.n I)l15 llNi)ln I 14181-A1,C212018

PV'l'. L'r't). 13.03.2019

IIQ l;ilc Itl.A Itilc Lic.No/l) atc:OJ 101 1 1965
:01/tt 1/050/004 66lAMlgl :011241040/001 zslAMl8l 03.0tt.201 7

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcrrda and notcd that as pcr rccommcnclation o{'

Consultant ('l'lrC-1) has askcd lor I'ollowing inl'orrnation whcrc cxporl prodr"rct in rotor bladc:

1. Nct contcnt ol'FRI'} in Irxporl Producl.
2. Nct contcnt of llalsa Wood, PVC form (Wcight wisc) in Irxporl Prodr-rct.

3. Nct wcight of Pultrr"rsions, platc and mctal par1s.

4. Nct wcight ol'l:xpor1 Product.

25 5. Valr.rc of consumablcs.
6. Sl. No. 5 and 1 1 of thc Standard l)cficicncy lrortnat.

It is obscrvcd that finn has rcspondcd to I)1, irr lcw cascs, Consr"rhant ('l'l:C-1) lound I)1. rcsptlnscs trl

bc dcficicrrt duc to thc I'ollowing rcasons:

1. One of thc wastagcs irrdicatcd is naturc/matcrial wastagc, which is not clcar.

2. Wastagc ol'varior-rs raw matcrial indicatcd in dil'fcrcnt applications arc diflcrcnt.
3. Producti<tn/Consurnption data duly ccrlificd by Ccntral Irxcisc/(lS'l'aLrtiroritics.

(livcrr thcrc arc many casos pcnding I'or ratification Con-rrnittcc dccidcd to call thc applicant lor
pcrsonal hcarir-rg to cxplain thc casc addrcssing all dcficicncics tncnliot"tcd abovc.

'l'hc casc statrds dclcrrcd.

C.asc No.: Parly Namc: n I{MOI{ PLAS'I' Mcct No/l)atc: I)cfcrrcd
6lll4ltil-Al,c2l20l8 L'l'l)., 14181-Al,C212018

13.03 .2019

26 IIQ lrilc RLA Irilc Lic.No/l)atc:07 10112024

:01/ti110501001191l^M|91 :071241040/00l36lA}v1ltll 16.0ti.2017

I)ccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcrrda and dccidcd to scck fi'orn thc applicant tcl

llmish I'ollowing inlorrnation as pcr rccornmcndatior-r of Consultant ('l'l:C-1) and rcprcscnlativc of



MSMIi:

1. SI. No.2,3,4,5, i1 & 15 of thc Standard I)cficicncy lrormal.

'l'hc casc stands dclcrrcd.

Casc No。 :

135/14/81‥ AIノC2/2018

HQ IlilC

27 :01/81/050/00853/Aン
119/

ICasc No.:

136/14/81‥ AIノ C2/2018

HQ「 ilC

28 :01/81/050/00854/Aン
119/

Casc lNO.:

160/14/81-AI′ C2/2018

HQ IrilC

Party Nalnc:I〕
「
I)

INDUCT10N PRIVATI〕
I′ II∨II′ I｀ 1]I),

RIコA「 ilc

Mcctlヽ o/1)atc:           I)cfcrrcd

14/81-AIノ C2/2018
13.03.2019

1ノ ic.No/1)atc:0710112084

Mcct No/1)atc:       DcFcrrcd
14/81-AIノ C2/2018
13.03.2019

1ノ icoNo/1)atc:0710112085

Decision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc casc has bccn rcl'crrcd
to MSMI: for cxamination of thc casc. Ilowcvcr, flo commcnts have bocn reccivcd yct. 'l'hc

Committee decidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

:07/24/040/00160/AM18/     04.09.2017

I)alty Namc:l,IrD

INDUCT10N PRIVATI〕
Iノ IMH｀ 1〕 D,

RIノA lfilc

:07/24/040/00161/Aヽ 418/     04.09.2017

Decision: 'l'hc Comrnitlcc considercd thc casc as pcr agcnda and notcd that thc case has bccn rcfcrrccJ
to MSMIT for cxamination of thc case. I lowcvcr, flo commcnts havc becn rcceivccl yct. 'l'hc
Committce decidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

Approvcd

ItIフ A Ifilc I′ ic.No/1)atc:0710112301
:01/81/050/00878/Aヽ 419/     :o7/24/040/00203/AM18/     24.10.2017

1)ccision:′ I｀ hc(〕Onllnittcc cOnsidcrcd thc casc as pcr agcnda and dccided tO「lx thc rc)11。 win3 ad―hoc
norllls as rcc0111inCndcd by rcprcscntativc Of MsMI〕 with thc cOnditions that thc cOmposition &
thickncss of I〕 rass/1〕 ronzc Strip(Coil shOuld match in cxpOrtど L import:

1)alty Namc:WII〕 IノAND    Mcct No/Datc:
MIうTAIフ SINDIA PRIVATIう   14/81-AIノC2/2018
1ノ

′
I｀I).                     13.03.2019

29
SI.

No.

1

2

ITCHS
Codc

74092100

74092100

74092100

74093100

Import ltcm

13rass Strip(〕 Oi1 0.400

MM
I〕 rass Strip(〕 oi1 0.800

MM
IJrass Strip Coil 0.640
MM
l'}hosphor l]ronzc Strip

I{ccommcnded Quantity

I .01 Kg/Kg contcnt in thc cxport product

I .01 Kg/Kg contcnt in thc cxport procluct

I .01 Kg/Kg contcnt in thc cxpoft product

1 .01 Kg/Kg contcnt in thc cxport product

３

　

　

４



74093100

74093100

l]rass Strip Coil 0.600
MM

Ilrass Strip Coil 1.200
MM

Phosphor Ilronzc Strip 1.01 Kg/Kg contcnt in thc cxporl product
Coi1 0.400 MM

1)hosphor 13rOnzc Strip

Coi1 0.300 MM

74092100 1.01 Kg/Kg contcnt in thc cxporl product

74092100 in thc cxport product

74092100 Kg/Kg contcnt in thc cxport product

ItA concerncd may takc suitablc conscqucntial action accordingly.

Casc No.:             I)alty Nalnc:Iノ M WIND    VIcct No/Datc:       Dcttrrcd
83/8/81-AIノC2/2018     1)OWI〕 R131ッAI)ItS IINI)IAl 14/8卜 AIソ C2/2018

PV′ I｀ .I′
′
1｀I).               13.03.2019

HQ File            RIノ A File           Iノ ic.No/Datc:0710H2320
:01/81/050/00465/AⅣl19/     :07/24/040/00153/AⅣ 118/     27.10.2017            1

1)ccision:″Fhc Corninittec considcrcd thc casc as pcr agcnda and notcd that as pcr rccomincndation of‐

Consuhant(′ I｀1]C-1)haS askcd for fo1lowing information whcrc cxport product in rotor bladc:

30

‐ヽ ノV■ ■υ い ■し
“
■八し
、
▲ ▲ ′~ 八

ノ・・
“
ゴ
“
υ ■ヽ VV■ V■ ■V八 ムV▼ ▼ ■■■

6■
■■

1   1. ヽct contcnt of lfltP in ltxport Product.1. Nct contcnt of lrl{I'} in lrxport Product.
2. Nct contcnt of Ilalsa Wood, PVC lorm (Wcight wisc) in Irxporl Product.
3. Nct wcight of Pultrusions, platc and mctal par1s.

4. Nct wcight of l:xpor1 Product.
5. Valuc of consumablcs.
6. SI. No. 5 and 11 of thc Standard i)cficicncy l;ormat.

It is obscrvcd that finn has rcspondcd to I)1, in flcw cascs, Consultant ('l'l:C-1) lound
bc dcficicnt duc to thc l'ollowing roasons:

l. One of thc wastagcs indicatcd is naturc/material wastagc, which is not clcar.

2. Wastage of various raw material indicatcd in different applications arc diffcrcnt.
3. Production/Consumption data duly ccrtificd by Ccntral Irxcisc/(iS'['authorities.

Givcn thcrc arc many cascs pending for ratification Comrnittec dccidcd to call thc applicant

pcrsonal hcaring to cxplain the case addrcssing all deficicncics mcntioncd abovc.

'l'hc casc stands dcfcrred.

Parly Namc: LM WINI) Mcct No/l)atc: I)clcrrcd

I)[, rcsponscs to

for

92/8/81-ノ Iヽノ (〕 2/2018

HQ「 ilC
:01/81/050/00474/AM19/

‐POWI〕 RI〕 IノAI)I〕 S IINI)IAl ‐14/81-AIノ C2/2018

PV′ l｀ .Iメ l｀ 1).                 13.03.2019

DT A I「 :1ハ                    ■ 1′、ヽΥ′、ノTヽ′、
`

IIノ ic.No/1)atc:0:0710112408RIノA「 ilc
:07/24/040/00220/AM18/ 114.ll。2017

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that as pcr



' Consultant ('fllc- I ) has askcd for following information whcrc cxport product in rotor blade:

i. Nct contcnt of I;l{P in Irxport Product.
2. Nct contcnt of llalsa Wood, I'}VC form (Wcight wisc) in Irxporl Product.: 3. Nct wcight of Pultrusions, platc and metal parts.
4. Net wcight ol'l:xport Product.

, 5. Valuc of consurnablcs.
6. Sl. No. 5 and 1 1 of thc Standard I)cficicncy l;ormat.

It is obscrvcd that finn has rcspondcd to I)1, in l-cw cascs, Consultant ('l'l:C-l) I'ouncl I)1, rcsponscs to
,bc dcficicnt due to thc following rcasons:

1. Onc of thc wastagcs indicatcd is nature/material wastage, which is not clcar.
2. Wastagc of various raw matcrial indicatcd in diffcrent applications are diffcrcnt.
3. Production/Consutnption data duly ccrtificd by Central lrxcisc/(iS'l' authoritics.

Givcn therc arc many cases pending for ratification Committec dccidcd to call thc applicant for
personal hcaring to cxplain thc casc addrcssing all deficicncics mcntioned above.

'l'hc casc stands dclcrrcd.

Casc No.: Party Narnc: LM WINI) Mcet No/l)atc: I)cferrcd
91/8/81-ALC2l20l8 POWIllt lll.nl)lis (INDIA) 14181-ALC212018

PV't'. L't'i). 13.03.2019

I IQ Irilc Itl.A Irilc Lic.No/l) aLc:0710112465
:0 1/8 110501004731 AVlgl :07 t24 to40t00230tAMtBt 27 .n .2011
Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that as pcr rccommcndation of
Consultant ('f I:C- 1) has askcd for following information whcrc cxport product in rotor bladc:

1. Nct contcnt of IrRP in trxport product.
2. Nct contcnt of Ilalsa Wood, PVC form (Wcight wisc) in lrxporl product.
3. Nct wcight of pultrusions, platc and mctal parts.
4. Nct wcight of lrxport product.

32 5. Valuc of consumobl"t.
6. SI. No. 5 and I I of thc Standard l)cficicncy lrormat.

It is obscrvcd that firm has rcspondcd to DL in fcw cascs, Consultant ('l'lrC-1) I'ound I)1, rcsponscs t<r
be dcficicnt duc to thc following rcasons:

1. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, which is not clcar.
2- Wastagc of various raw matcrial indicatcd in diffcrcnt applications arc diffcrcnt.
3. Production/Consumption data duly ccrlificd by Ccntral IixcisciGs'l' authoritics.

Given thcrc arc many cascs pcnding lor ratificalion Committcc dccidcd to call thc applicant l.or
personal hearing to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dcfcrrcd.

JBI-tt t u
neneralt



Casc No.: Parly Namc: Illrl) Mcct No/l)atc: I)cfcrrcd
188/14/81¨ AIノC2/2018     1NDUC′ 1｀ ION PItIVATI〕    14/8卜 AIッ C2/2018

Iブ IⅣlI・ 1｀ I〕 I),                 13.03.2019

HQ llilC            RI′ A「ilc            Iノ iC.No/Datc:0710H2540

33191(1119,9イ 99?9,/今 Y19イ    197(11/040/9071?/AM18/   14.12.2017
1)ccision:′ I｀he(3ornmittcc considcrcd thc casc as pcr agcnda and notcd that thc application was scnt to

4ヽSMI〕 on 07.03.2019 for exarnination of thc casc. IIowcver,commcnts arc yct to bc rcccived.′ I｀hc

Commitlec decided to refer thc case to MeitY for examination.

'l'he case stands dcferred.

Casc No.:            1)alty Nalnc:lう I「D        ⅣIcct No/1)atc:Casc N().:          1)alty Nalnc:lう I「I)      ⅣIcct N()/1)atc:     Dcfctrrcd
189/14/81… AIノC2/2018     1NDUCTION PRIVATI〕    14/8卜 AIノ C2/2018

1ノ I｀41′ I｀ 1〕I),               13.03.2019

I IQ lrilc Itl.A Iiilc Lic.No/l) atc:0J 10112537

34:91/11/9'0/09997(今
M19/

Dccision:′ I｀hc Committcc

:07/24/040/00250/Aヽ 418/ 14.12.2017イヽlVi lソ/     :U//Z/1/U/1U/UU∠ DU//ヽ lVl1 0/     1′ |.1∠ .∠ U1/

Decision: 'l'hc Committcc considered thc casc as pcr agcnda and notcd that thc application was scnt to

MSMI〕 on 07.03.2019 for cxamination of thc casc. IIo、 vcvcr,COmmcnts arc yct to bc rcccivcd.′ 1｀he

Cornmittcc dccidcd to wait I'or comtncnts.

'l'hc casc stands dcl'crrcd.

Casc No.:            I)alty Nalnc:AR」 AN IMPI〕 X McctNo/1)atc:      Approvcd

73/14/81-AI」 (〕2/2018       PV′ 1｀ .Iノ

′
1｀I).                14/81-AIノ (〕2/2018

13.03.201913.03.2019

HQ IrilC             RIノA llilc            Iノ iC.No/1)atc:0510405262

:01/81/050/00791/AⅣl19/    :05/23/040/00389/Aン 118/    08.01.2018

Import itcm
Quanti

S″ lン IヽNIン I〕SS

STI〕 I〕 Iノ CIRCIノ Iう S

MAGNI〕
′
1｀IC/NON

MAGNI〕TIC
I)IA 125″ I｀()450

mm′ I｀IIICKNItSS

O.1 71nin′ l｀00.60
mm(〕 RADI〕 201

1.07 Kg/Kg

contcnt in thc

cxpolt product

Dccision: 'l'hc Cornmittcc considcred thc casc as pcr agcnda and dccidcd to fix thc following ad-hoc

norms as rccommcndcd by Consultant ('l'lrc-3) and rcprcscntativc of MSMIr with thc condition that

the gradc & thickness of stcel should match in cxport & import:

I{ccommcndcdITCHS
Codc

TABI″ Iじ KH｀CHEN
AND OTHI〕R
II()l」 SI〕 II()I′ I)

MADI]01f
S′ I｀AINIノ lう SS

S′ 1｀ 1〕 I〕Iノ WI″ I｀II OR

WI′ I｀ II()l」
′
I｀

HANDI〕 Iノ /1′H)/

ANTISKH)
GASKIう

′
F

IRRI〕 SPItC′ 1｀ IVI〕

OIr WHAT
MA′ 1｀ I〕 RIAIノ THIt
HANDI〕 Iノ /

150000.000

Kg

ITCIIS

Codc
lrxporl itcm

73239390 72209090

Quantity



Iノ H)/AN′ l｀ ISKH)
GASKI〕

′
I｀MAY

HAVI〕 131〕 I〕N
MADI〕 OIf DIA
125′ I｀04501■ lll
′
H HCKNI〕 SS
O.171■ lll´ l｀()0.60

min GRADI〕 201

I{A concemcd may takc sr"ritable conscqucntial action accordingly.

- - Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that hard copy of application
36 hu, not yct bccn rcccivcd. An crnail datcd 12.03.2019 has bccn scnt to concerncd RA and thc

applicant to furnish complctc sct of application. In thc mcan timc, thc Committcc dccidcd to scck I'rom
thc applicant to I't"rmish following infonnation as por rccommcndation of rcprcsentativc ol'MSMIT:

1. Sl. No. 3,4,.5 & 1l of thc Standard I)cficicncy Irormat

'l'hc casc stands dcfcrrcd.

Casc No.:

352/14/81-A12C2/2018

HQ IfilC

:01/81/050/01070/AⅣl19/

Casc lNO.:

132/14/81-AI′ (C2/2018

HQ「 ile
:01/81/050/00850/Aヽ 419/

Party Namc:ARMOR PIノ AS′ I｀ Mcct No/1)江c:
Iノ

′
FD.,                  14/81-AIノ C2/2018

13.03.2019

RI′A「ilc             IJic.No/1)atc:0710112709
:07/24/040/00295/AⅣl18/    ‐19.01.2018

Party Namc:ASHISH liOHソ S McctNo/1)atc:
PVTIノTD.            14/81-AIノ C2/2018

13.03.2019

RIノA「 ilc
:05/23/040/00414/AM18/

Iノ ic.No/1)atc:0510405415

19.01.2018

I)cl'crrcd

Approvcd

I{ccornmcndcd

Quantity

1.07 Kg/Kg
contcnt in thc
cxport product

Dccisitln: 'l'hc Cornrnittcc cor-rsidcrcd thc casc as pcr agcnria and dccidcd to fix thc lollgwing ad-hoc
norms as rccomrncndcd by Consultant ('l'l:C-3) and rcprcscntativc of MSMI: with thc condition that
the gradc & thickncss of slecl should match in cxport & import:
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I′ I｀CIIS

Codc

73239390

l,xport itcm

TABIノ I〕 ,KH｀CHI〕N&
OTHI〕R IIOUSEHOIノD
AR′ I｀ ICIィ ItS MADI〕 OIr

MAGNI〕′HC
S′ 1｀ AINIノliSS S′ 1｀EI〕 Iノ

WI′ I｀H RI〕 Iノ I〕VΛNT
′
H HCKNI〕 SS
(〕 ItAI)I〕 :410,

HAVING NIt′ I｀

CONTIうNT Olf
77000.00K(〕 ()Ir

Quantity

77000.000

Kg

I′ I｀ (〕 IIS

(〕odc

72209090

Impolt itcm

MAGNI〕
′
I｀ IC

S′ 1｀AINIノ I〕 SS
STIJI〕 Iノ

COIノ I)

ROI′ Iノ I〕D
CIRCIノ ItS

WI′ I｀ II

IRI〕 Iノ I〕VANT
′
I｀IHCKNItSS
GRADI〕 :410



I{A conccmcd rnay takc suitablc conscqucntial action accor<Jilgly.

I)cfchl‐ 1‐Cd

I)ccision: 'l'hc Corlrnittcc considcrcd thc casc as pcr agcncla and notcd lhat thc applicatic)n was scnt to
MSMII on 07.03 .2019 lor cxamination of thc casc. I lowcvcr, cornrncpts arc \zct to bc rcccivcrj. 'l'hc
committcc dccidcd to rcl'cr thc casc to I)olr lor cxamination.

'l'hc casc stands dcl'crrcd.

Casc No.:

92/5/81-AIン (C2/2018

I)alty Nalnc:PARAM      vlcct NO/Datc:14/81-   DcFcrrcd
INI)〔」S´ I｀ Iく II〕S             A1/C2/2018

13.03.2019

sent to the applicant on 18.01 .2019 followcd by rcmindcr on 13.03.2019.1lowcvcr, no rcply has becn
rcccivcd yct. I lcnce, thc Committcc dccidcd to wait for rcply of thc firm.

'l'hc casc stands dcfcrrcd.

Casc No。 :             I)any Nanlc:PARAM      VIcct N()/1)atc:       Dcfc・ rrcd

97/5/81-AIノC2/2()18       1NDUS′ I｀ RII〕S            14/81-AIノ C2/2018
13.03.2019

HQ IrilC            RIン A Ifilc            Iノ ic.No/1)atc:0310820536
:01/81/050/00305/AM19/     :03/95/040/00042/AⅣi19/     19,04.2018

Dccision:′ 1｀hc Coll■lnittcc cOnsidcrcd thc casc as pcr agcnda and obscrvcd that a dcllcicncy lcttcr、 vas

sent to thc applicant on 18.01.2019 followed by rcmina* ", rt.Oi.joi'q.;i;;";;;;i;;;';;ra ,/
rcccivcd yct. Ilence, the Committee decided to wait for reply of thc firm. 

Y ., -).ギマ憲de

Casc No。 :

190/14/81-AI′ C2/2018

HQ File

Casc No。 :

93/5/81¨ AIノ C2/2018

HQ IrilC

Iノ IM11｀ I〕 I),

RIノ A Ifilc

I)any Namc:PARAM
INI)t」 S′ I｀ ItII〕S

ItIッ A Ifilc

13.03.2019

Lic.No/1)atc:0710112706

19.01.2018

4ヽcct lヽ o/1)atc:           I)cfcrrcd

14/81-AIノ C2/2018     1
13.03.2019

1ノ ic.No/1)atc:0310820312

I)arty Namc:I〕 IfI) Mcctlヽ 0/1)atc:
INDUCTION PRIVATI〕    14/81-AIフ C2/2018

391191411/9,9イ 99199竹 Yl?イ  11,(?,(919イ91171/AM18/  06.04.2018      
‐

II)CCiSiOn:The Corninittec cOnsidered the casc as per agcnda and observcd that a dcflcicncy lcttcr was

lSent tO thC applicant on 18.01.2019 fo1lowcd by rcmindcr on 13.03.2019.IIowcvcr,no reply has bccn

lrCCC市 Cd yct.卜Icnce,the Committcc decided to wait for rcply ofthc flrm.

‐′
I｀he casc stands deferred.



‐
1｀ he casc stands dcFcrrcd.

Casc INo。 :

84/14/81-AIノ C2/2018

73239390

42

73239390

Casc No.:

4355/5/81-AIノC2/2018

l〕xport itcm

TΛ BI″ I〕 )KH｀CHI〕N
&OTHI〕R
II()lJSI〕 II()Iノ I)

ARTICI′ ItS MADI]
()「 S′ Iソ lヽNIノ IiSS

S″ I｀ I〕 l,I′ WI′ I｀ II

RI〕 Iノ I〕VANT
′
I｀IHCKNI〕 SS
(〕 ItAI)l〕 :201-21〕

HAVING NI〕 'I｀

CONTI〕 N′ I｀ OI「
102000.00K(〕 ()「

S′ I｀AINIノ l〕 SS
S′ I｀ 1,I〕 Iノ

TΛ BIノ I〕 ,KI′ I｀CHlうN
&OTHI;R
II()モ」SI〕 II()Iノ I)

AR′ 1｀ ICIプ IIS MADI〕

()Ii S'1｀ AINIノItSS

S′ l｀ 1う I〕 Iノ WI′ 1｀II

RI]Iノ I〕VANT
′
I｀IHCKNIう SS
GRADI]:410_BA
HAVING NI〕

′
I｀

CONTI〕 NT Oli
26000.00K(〕 ()「

S′ I｀AINI′ I〕 SS
STI〕 I〕 Iノ

102000.000

K3

26000.000

Kg

COI′D ROIノ Iノ l〕D
S′ I｀AINIノItSS

STI〕 I〕 I′

CIRCIノ I〕 S WI′ I｀ II

Itl〕 Iノ l〕VANT
′
l｀IHCKNI〕 SS
GRADI〕 :20卜 213

COIノ I)R()Iノ Iノ I〕 I)

S′ Iソ IヽNIノ l〕 SS
S′ 1｀ I〕 IIIノ

CIRCIノ IIS WI′ 1｀ II

RIう Iノ IうVANT
′
I｀IHCKNIう SS
GRADIt:410-BA

4ヽcct lヾ 0/1)atc:

14/81-AIノ C2/2018
13.03.2019

Approvcd

Itccommcndcd

Quantity

1.07 Kg/Kg
contcnt in thc
export producl

1.07 Kg/Kg

content in thc

cxport product

I IQ l;ile Itl,A l;ilc Lic.No/l)atc:05 10406371

:0 I /8 I /05 0/008 021 Ll/lgl :05124104010006914M 1 9/ 09.0s .20 I 8

Dccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowing ad-hoc
norms as rccomrncndcd by Consultant ('l'lrc-3) and rcprcscntativc of MSMIr with thc condition that
thc grade & thickness of stcel should match in export & import:

Party Namc:SANI〕 It′ 1｀     Mcct No/1)atc:
STlう I〕 IノS               14/81-AIノ C2/2018

13.03.2019

Qr"rantity Imporl itcrn
ITCHS
(〕odc

ITCIIS

Codc

72199090

72199090

RA conccrncd may takc sr,ritablc conscqucntial action accordingly.

Party Nalnc:KI〕C
INTI〕RNATIONAIノ Iノ TI)。

I)cfchl‐ rcd

一
ｉＦ

ＩＦ

一



HQ IrilC            RIッ A「ilc            Iノ iC.No/Datc:0310820971
:01/81/050/00263/AⅣl19/     :03/94/040/00037/ANl17/     15.05.2018

f)ecision: The Committcc considered thc case as pcr agenda and observed that a deficiency lctlcr was
sentto the applicant on 18.01 .2019 followed by reminder on 13.03.2019.1lowcver, no rcply has bccn
rcceived yct. Flcncc, the Committee dccidcd to wait for rcply of thc firm.

'l'he case stands deferrcd.

‐Casc No。 :

158/5/81-AI」 C2/2018
Party Name:KI〕C
INTI]RNATIONAIノ IノTD.

ⅣIcct N()/Datc:

14/81-AIノ C2/2018
13.03.2019

I)cferred

HQ IfilC            RIノ A「ilc            Iノ iC.NO/Datc:0310820979
:01/81/050/00266んへⅣ119/     :03/94/040/00234/AN117/     15.05.2018
44 :01/81/050/00266ん

へⅣ119/     :03/94/040/00234/AN117/     15.05.2018

1)ccision:′ l｀ hc(〕 onllllittcc considcrcd thc casc as pcr agcnda and obscrvcd that a dcrlcicncy lcttcr、 、/as

scntto thc applicant on 1tt.01.2019 I'ollowcd by rcrnindcr on l3.03.2019.llowcvcr, no rcply has bccrr
rcccivcd yct. IIcncc, thc Comrnitlcc dccidcd to wait for rcply o[thc firm.

'l'hc casc stands dcfcrrcd.

Casc No.:             I)any Namc:KI〕C        VIcct No/Datc:
59/5/81-AIノC2/2018      1NTI〕 RNA′ l｀ 10NAIノ IノTD.  14/8卜 AIノ C2/2018

13.03.2019

Dcl'crrcd

ilQ l:ilc Itl.A Irilc Lic.No/l)atc:03 10820973

:0 1/ti 11050100261 I AMl9l :031941040/01 065/ AMl7 I i 5.05.201 tt
1+)

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and obscrvcd that a dcficicncy lctlcr was

scr-rt to thc applicant on 1tt.01 .2019 1'ollowcd by rcrnindcr on 13.03.2019.llorvcvcr, no rcply has bccn

rcccivcd yct. I lcncc, thc Comtnitlcc dccidcd to wait lor rcply of thc firrn.

'l'l-rc casc stands dclcrrcd.

Casc No.:            I)any Nalnc:Kl〕C
60/5/81-AIノC2/2018        1N・ FI〕 IくNA′ I｀10NAI′ Iノ

′
1｀ I).

Ⅳicct N()/1)atc:

14/81-AIノ C2/2018

13.03.2019

I)cl'crrcd

I IQ l;ilc RLA lrilc Lic.No/l)atc:03 10820914

. - :01/81/050/00268lAM]rgl :031941040/011141AM171 1s.05.2018
46

Dccision: 'l'hc Cornmitlee considcrcd thc casc as pcr agcnda and obscrvcd that a dcficicncy lcttcr was

scnt to thc applicant on 18.01 .2019 followcd by rcmindcr on 13.03.2019.llowcvcr, no rcply has bccn

rcccived yet. Ilcnce, thc Committcc dccidcd to wait I'or rcply of thc firm.

'l'hc casc stands dcflcrrcd.

(〕 asc No.:

70/5/81-2へ I′〔〕2/2018

Party Nainc:Kl〕C
IN′ I｀ 1うRNATIONAIノ IノTD.

Ⅳlcct No/1)atc:

14/81-AIノ C2/2018
13.03.201947

HQI「 ilC Iノ ic.卜lo/1)atc:0310820972

I)cfcrrcd



|  ::01/81/050/00278/AM19/     :03/94/040/00761/AM17/     15.05.2018

1  11)ccision:′「 he Committcc considcrcd the casc as per agcnda and obscrvcd that a dcflcicncy lcttcr was

l lSCnttO thc applicant on 18.01.2019 fo1lowcd by rcmindcr on 13.03.2019。 IIowcvcr,no rcply has bccn

l lrCCCiVCd yct.IIcncc,thc Commi■ cc dccidcd to wan for rcply ofthc Arm.

.  :′
1｀he casc stands dercrrcd.

| ICasc No。 :          Pany Namc:KI〕 C      :Mcct No/1)atc:14/81-  I)cfcrrcd
1  71/5/81… AIJC2/2018      1NTI〕 RNA′ I｀10NAI′ IノTI).  ・AIノC2/2018

13.03.2019

,HQ lrilC              ‐RI′A「ilc             Iノ ic.No/1)atc:0310820997

48191/81/050/00279/AM19/   1:9,(94/019ィ 99119/AM18/   15,05.2018
.   I)ccision:′

I｀ he Collllnittcc cOnsidcrcd thc casc as pcr agcnda and observed that a dcflcicncy lcttcr was

‐   scnt to thc applicant on 18.01.2019 followed by rclllindcr on 13.03.2019.IIowevcr,no rcply has bccn

l lrCCC市Cd yct.IIencc,thc Committcc decidcd to wait for rcply ofthc f11111.

:′
1｀hc casc stands dcfc・ rrcd.

ICasc No。 :             IParty Namc:RR KABI〕 Iノ    Mcct No/1)江 c:       DcFcrrcd
‐  il 17/5/81… AI′ C2/2018      11′ IMI′ I｀ I〕I)            .14/81-AI′ C2/2018

13.03.2019             
‐

:  IHQ Irilc              lRI′ A「ilc             Iノ iC.No/Datc:03108209841
1491:01/81/050/00325/AM19/  1:o3/95/040/00065/AM19/  ‐15.05.2018
1   1)ccisiOn: ′Fhc(〕 Omrnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to send flrΠ l's rcply datcd
1   14.03.2019101)PII′ I｀ for cxalllination ofthc casc.

:  |″ I｀hC casc stands dcFcrrcd.

| ICasc No.:         IPanyNamc:UM CAI〕 I′ I〕 S  Mcct No/1〕 江c:     I)cFcrrcd
l 1145/5/81… AI“C2/2018     11ノ TD.              14/81-AIノ C2/2018

13.03.2019

1 1HQFilc             lRIノ A Irilc            Iノ iC.No/Datc:0310820991

150191ダ
1`9'9/99153ィ AYl?/  1:0,P,/919イ

91171(AM18/  ‐15.05.2018
1 1Dccision:′ I｀hc COmlnれtcc cOnsidercd thc casc as pcr agcnda and notcd that applicatiOn was scnt to
‐
 II)OT fOrthc cxamina」 On ofthc casc On 03.01.2019 fO1lowcd by rcmindcr On 06.03.2019.IIOwcvcr,no

lColnlncnts havc bccn rcccivcd yct.′ I｀hc(3onllmittce dccidcd tO rclnind IDo′
I｀ to expeditc thc cOmmcnts.

|′
I｀hc casc stands dcFcrrcd.

ICasc No.:            I)arty Namc:VIKARSII    Mcct No/Datc:      IDcfcrrcd
1114/3/81-AI`C2/2018    1STAMI)INGSINDIA PV′ 1｀. 14/8卜 AIノC2/2018    

‐

I                         I′
′
I｀ I).                    ■3.03.2019

5111i。
「lig 
‐
          lkiノ A ililt           liliι .ヽも,15116:31166と ,6`i.

101/81/050/00191/AM19/   1:31/83/040/00018/AM19/   15.05。 2018       1
11)CCiSiOn:′ I｀he(30nlinittcc cOnsidcrcd thc casc as pcr agcnda and notcd that thc flrΠ l vidc cmail datcd



HQ lfilC            RIノ A Irilc           Iノ ic.No/Datc:0310821015

52 :01/81/050/00221/Aヽ
419/     :03/94/040/00029んヘン119/     16.05.2018

14.02.2019 informcd that reply of I)/1, has bcen scnt by post. I-lowevcr, no rcply has bccn rcccivcd
yct. I Icncc, thc Committcc dccided to ask thc firm again to submit thc rcsponsc ol'D/I,.

'l'hc casc stands dcl'errcd.

〔〕ascヽ:o.:

13/5/81-AIノ (〕 2/2018

I)ccision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notccl that lirm's rcply sontto I)PII'l'
on 1 1 .03.2019. Ilowcvcr, no commcnts havc bccn rcccivcd yct. 'l'hc Cornmittcc dccidcd to wait lor
commcnts.

'l'hc casc stands dcfcrrcd.

scrrt to thc applicant on itt.O1 .2019 followcd by rcmindcr on 13.03.2019.llowcvcr, no rcply has bccn

rcceivcd yct. I Icnce, thc Committe c dccidcd to wait flor rcply of thc firm.

'l'hc casc stands dcfcrrcd.

Casc No.:            I)any Nalllc:PARAM     Mcct No/1)atc:       Dcfcrl‐ cd
94/5/81-AIノC2/2018       1NDUS′ I｀ RHう S            14/81-AIソ C2/2018

13.03.2019

HQ IfilC              RIノ A Irilc             Iノ ic.N()/1)atc:0310821027

53:01/81/050/90302/AM19/   :03/95/040/00120/AM19/   16.05.2018
1)ccision:′ I｀hc Colnnlittcc considcrcd thc casc as pcr agcnda and obscrvcd that a dcrlcicncy lcttcr、 vas

scnt to thc applicant on 18.01.2019 fo1lowcd by rcnlindcr on 13.03.2019.IIo、 vcvcr)no rcply has bccn

rcccivcd yct.IIcncc,thc(3olγ llnittCc dccidcd to wait for rcply()fthc rlrill.

′
I｀hc casc stands dcfcrrcd.

Casc No.:             I)any Namc:I)AItAヽ l      VIcctヽ o/Datc:       Dcた rrcd

96/5/81-AIノC2/2018       1NDt」 S′ 1｀ RII〕S            14/81-AIノ C2/2018
13.03.2019

HQ lrilC             RI″ ハ IfilC            Iノ ic.No/Datc:0310821030

54:01/81/050400304/AY19/   :03/95/040/00135/AM19/   16.05.2018
1)ccision:′ I｀hc(〕 ollllnittcc considCrcd thc casc as pcr agcnda and obscrvcd that a dcrlcicncy lcttcr、 vas

crヽ nl l′、11.r、 っnnii`ヽ ,Inf r、 1■  1父 rヽ 1 つf、 lo fr、 llr、、vrヽ rl hv l‐ r、 lm inrlf)1‐ r、 11 11〔 )3つ O19 11(、、vcvcl・  110 rcniv has bccn

Casc No.:            Pany Nalllc:R.R.KAI〕 l〕 Iノ

116/5/81-AIノ C2/2018       1ノ IⅣ II′ I｀ Iう D,

ItIィ A Ifile

:03/95/040/01011/AM18/

IMcct No/1)atc:

14/81-AIフ C2/2018
13.03.2019

Iノic.No/1)atc:0310821010

16.05.2018

I)clcrrcd

55 HQ IrilC

:01/81/050/00324/AM19/

I)ecision: 'l'hc Comrnitlee considercd thc casc as pcr agcnda and observcd that a dcficicncy
sent to the applicant on 1 8.01 .2019 followcd by rcmindcr on 13.03 .2019. I lowcvcr, no re ply

DcttrrcdParty Namc:APAR      Mcct No/Datc:
INDl」 S′ 1｀ RIItS Iノ I｀41′ 1｀ I〕 1)    14/81-AIィ C2/2018



| lrCCe市cd yct.IIcncc,thc Committec decidcd to wan fcDr rcply ofthc Arm.

|   
′
I｀he casc stands dcfcrrcd.

| ICasc No。 :            I)arty Nalnc:I]IrD        ⅣIcct No/Datc:      Dcfcrrcd
INDUC′ I｀ ION PRIVATl〕    14/81-AIノC2/20181169/14/81-AI」(C2/2018

1ノ IMI′ 1｀ I〕I)                 13.03.2019

1tIノ A Irilc                  I′icoNo/1)atc:07101132981‐
IHQ llilC

:07/24/040/00014んへM19/     17.05。 2018            1
56191イ

'l(9,0(991,7/AM19/

‐
  II)ccision3 1｀ hC(3ollllnittCc considcrcd thc casc as pcr agcnda and notcd that thc application was scnt to

lMSME on 07.03.2019 for cxalnination of thc casc.IIowcvcr,nO Comincnts have bccn rcccivcd yct.
イ
I｀hc Committcc dccidcd to rcFcrthc casc to McitY for exalmination.

|  |′
I｀hc casc stands dcfcrrcd.

| ICasc No。:           Party Namc:KI〕 C       IMcct No/Date:      Dcfcrrcd
l 154/5/81… AI′C2/2018      1NTI〕 RNAT10NAI′ I′

′
I｀D。   14/81-AL′ C2/2018

1                           13.03.2019

1 1HQ「ilC             IRI′ A Irilc             Iフ ic.No/Datc:0310821060

1571:91/81(9,9イ 99262/今 Y19/   :03/94/040/00123/AM17/  117.05.2018
1  lDccision:′ 1｀hc(3olllnlittcc considcrcd the casc as pcr agcnda and obscrved that a dcicicncy lcttcr was

l  lSCnt tO thc applicant on 18.01.2019 followcd by rcmindcr on 13.03.2019.Howcvcr,nO rcply has bccn

l   rcccivcd yct.IIcnccっ thc(3ommittcc dccidcd to wait For rcply ofthc flrm。

| |′ 1｀hc case stands dcfchrrcd.

| ICasc No.:           11)arty Namc:KI]C       IMcct No/Dttc:      Dcfcrrcd
l 161/5/81¨ AI“C2/2018      1NTIう RNATIONAI′ I′

′
H).  14/81-AIノC2/2018    1

13.03.2019
1  
‐HQ Filc              lRI′ A「ilc             Iノ iCoNo/Datc:0310821055

158191(11(9,91991,?イ今Yl?イ   :03/94/040/01144/AM17/   17.05.2018       1
1  1Dccision:′ I｀hc Conllnittcc considercd thc casc as pcr agcnda and obscrved that a deflcicncy lctter was

l  lSCnt tO thc applicant On 18.01.2019 fOHowcd by rcmindcr on 13.03.2019.HOwcvcr,nO rcply has bccn
‐
  lreCCiVCd yct.IIcncc,thc(3omlnittcc dccidcd to wait ibr rcply ofthc flrm。

・
I｀hc casc stands dcFcrrcd.

ICasc No。 :             1)arty Namc:KI〕 C        Mcet No/1)江c:       Defcrrcd
162/5/81-AI′ C2/2018      1NTl〕 RNATIONAI′ Iノ TD。   14/8卜 AI′C2/2018    1

1                          13.03.2019            1

"器厨捻5剛ηⅣAMり 胤尤1月:υ∞剛AM爾 |ガ鼎α∽Ю翻“6
11)Ccision:′ I｀hc Cominittcc cOnsidcrcd thc casc as per agenda and Obscrved that a dcflcicncy lcttcr was

lsent to thc applicant on 18.01.2019 fO110wcd by rcl■ indcr on 13.03.2019.IIowcvcr,no rcply has bccn

lrCCC市 Cd yet.IIcncc,thc COmmiucc dccidcd tO wait fOr rcply ofthc Arm.



'l'hc casc stands dcfcrrcd.

: |

〔〕ascヽ:0.:

69/5/81-AI`C2/2018

I)ccision: 'l'hc Committcc considcred thc casc as pcr agcnda and obscrvcd that a dcficicncy lcttcr was
scntto thc applicant on 18.01 .2019 followcd by rcmindcr on 13.03.2019.llowcvcr, no r.piy has bccn
rcccivcd yct. IIence, thc Committcc decided to wait for rcply of thc firm.

I)ccision:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and rcl'cr thc casc to Consultant'l'cch-3
Ior cxarnination and comrncnts.

'l'hc casc stands dclcrrcd.

Party Nalnc:KI〕 C        ⅣIcct NO/1)atc:       I)cFcrrcd
INTI〕RNATIONAIノ IノTD.  14/81-AIフ C2/2018

13.03.2019

HQ IrilC            RIノ A「 ilc            Iノ iC.No/Datc:0310821053

60 :01/81/050/00277/AⅣ
l19/     :o3/94/040/00443/Aヽ 417/     17.05.2018

1ヽ Ar.:sIハ 綺 .′ I｀L^r｀ ⌒.__ヽ :``^^^´、__:J_  1′ 1               ■    . .     _

Casc No.:             I)alty Namc:SH〕 MI〕NS     VIcct N()/1)atc:       Dcfctrrcd
126/5/81-AI」 C2/2018       1ノ IMI′ I｀ I〕I)                14/81-AIッ C2/2018

13.03.2019

HQ IfilC            RIノ AI「 ilc           Iノ ic.No/Datc:0310821041

61:01/81/050/00334(AM19/   :03/95/040/00094/AM19/   17.05.2018
1)ccision:′ I｀hc(〕 olnlllittcc considcrcd thc casc as pcr agcnda and obscrvcd that a dcflcicncy lcttcr、 vas

scnt to thc applicant oll 18.01.2019「 o1lo、vcd by rcl■lindcr on 08.03.2019.IIowcvcr,no rcply has bccn

rcccivcd yct.IIcncc,thc(〕 olnlnittcc dccidcd to wait ror rcply ofthc Arin.

′
I｀hc casc stands dcfchrrcd.

Casc No.:            I)any Nalllc:l〕 KANGA IrOHノ  Mcct No/1)atc:
88/14/81-AI」 C2/2018                            14/81-AIノ C2/2018

13.03.2019

HQI「 ilC            RIノ A Filc           Iノ ic,N()/1)atc:0810142642
62 :()1/81/050/00806//ヽ N119/     :08/24/040/00041/Aン 119/     18.05.2018

Casc N().:         Pany Nainc:KI〕 (〕      Mcct N()/1)atc:
57/5/81-AIノC2/2018      1卜」I｀ 1〕 IくNA′ I｀ I()NAIノ IノTD.  14/8卜 AIン C2/2018

13.03.2019

HQ lrilC            RIノ A「ilc           Iノ ic.No/Datc:031082H75
:01/81/050/00265/AM19/     :03/94/040/00990/AⅣl17/     23.05.2018

I)c[crrcd

∠
Ｕ

I)cl'crrcd

Decision: '['hc Comrnitlcc considcrcd the casc as pcr agcnda and obscrvcd that a dcficicncy lctlcr was
scntto thc applicant on 1t1.01.2019 followcd by rcmindcr on 13.03.2019.1lowcvcr, no rcply has bccn
reccivcd yct. Ilcnce, thc Committcc dccidcd to wait for rcply of thc firm.

ソOυ 口
13も

'l'hc casc stands dcfcrrcd.



| ICasc No。:            Party Namc:Kl,C        Mcct No/Datc:       DcFcrrcd
l 166/5/81… AI」C2/2018      1NTI〕 RNATIONAIノ IノTD.  14/8卜 AIノC2/2018

13.03.2019

‐  ‐HQ File             ‐RIノA Ifilc             I″ ic.No/Datc:031082H91

1641:91ダ l(9,9イ99774ィ今M19イ   191491(040190,77/AM17/  123.05.2018
1  1Dccision:′ l｀ hc(3ominittcc considcrcd thc casc as pcr agcnda and obscrvcd that a dcflcicncy lcttcr was

l lSCnttO thc applicant on 18.01.2019 fo1lowcd by rcmindcr on 13.03.2019.IIowcvcr,no rcply has bccn

‐  lrCCCiVCd yct.IIcncc,thc(3olllinittCc dccidcd to wait for rcply ofthc flrlll.

|   
′
I｀hc casc stands dcfcrrcd.

‐ ICasc No。 :            Party Name:KI]C       Mcet No/Dttc:14/81-  IDcrcrrcd
1  68/5/81-AI“ C2/2018      1NTIじ RNATIONAIノ I′TD.  ALC2/2018

‐13.03.2019            1

1  1HQ「ilC              RI′ A Irilc             I′ ic.No/Datc:031082H87

651:01/11/9'0/00276/Λ
M19/  .:o3/94/040/00085/AM18/   23.05.2018

1 1Dccision:′ I｀hc Committcc cOnsidcrcd thc casc as pcr agcnda and obscrvcd that a dcrlcicncy lcttcr was

l  lSCnt tO thc applicant On 18.01.2019 fO1lowcd by rcmindcr On 13.03.2019.Howcvcr,nO rcply has bccn
l   rcccivcd yct.IIcncc,thc(〕 OmΠlittcc dccidcd tO wait fOr rcply ofthe flrm.

| 
′
I｀ hc casc stands dcfcrred.

‐ ICasc No.:           I)arty Name:RR KABI〕 Iノ    ーMCet No/1)江c:      ‐Dcfcrrcd‐
 1268/14/81-AI′ C2/2018      11ノ IMI′ I｀ IうI)               14/81-AIノ C2/2018

13.03.2019            ‐

IHQ Filc              ‐RIノA「 ilc             llicIN8'I)ate:b3168211791
1:01/81/050/00986/AM19/  1:03/95/040/01018/AM18/  123.05。 2018

“彗11'二計iセ11鷺癬i摯摯:Attli著忠守ぷ:需,11:1品昴`i品
お

11:|ふ」:£撃蹴評癬鷺:す
∝y「∝m激 .

|'I｀
hC Casc stands dcfcrrcd.

lciζ
ι貴8:l       i)any Nttm81 ilM青 I☆5‐ IMι ti、 8,15江6:    i)と感|もd
175/5/81-AIJC2/2018     1PowIじ R BI′ ADItS IINDIAl  14/81-AIン C2/2018    ‐

PVT.Iフ TD. 13.03.2019
‐HQ Ifile              RI′ A Ifilc

Iノ iCoNo/1)atc:o710113376
671:01/81/050/00283/AM19/   :o7/24/040/00342/AM18/   ol.o6.2018

1)CdぶOr Thc Canm岨 cc∞ nddcrcdぬ c casc aζ pcr agCndtt and l。 油 島 れ :ぉci rccも 島 mcndttOn of
ConsuLant(′ I｀ I〕C-1)haS askcd fcDr fO1lowing inR)rination whcrc cxpon product in rotor bladc:

1. Nct contcnt of liltl, in Irxport product.



2. Nct contcnt ol'llalsa Wood, PVC I'orm (Wcight wisc) in Irxporl Product.
3. Nct wcight of Pultrusions, platc and mctal par1s.
4. Nct wcight of l:xpor1 Product.
5. Valr.rc of consumablcs.
6. Sl. No. 5 and 1 1 of thc Standard I)cficicncy liormat.

It is obscrvcd that firm has rcspondcd to I)1. in fcw cascs, Consultant ('l'l:,C-l) found I)1. rcsponscs t9
bc dcficicnt duc to thc following rcasons:

l. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, which is not clcar.
2. Wastagc ol'various raw matcrial indicatcd in diflcrcnt applications arc diff'crcn1.
3. Production/Consumption data duly ccrlificd by Ccntral Irxcisc/(iS'l'ar"rthoritics.

(iivcn thcrc arc many cascs pcnding lor ratification Committcc dccidcd to call thc applicanl lor
pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics mcntiorlcd abovc.

'l'hc casc stands dcfcrrcd.

Casc No.: Party Narnc: LM WINI) Mcct No/l)atc: I)cfcrrcd
74l5l8l-Ll,C2l20l8 POWLR Ill.AI)liS IINI)IA I 14181-L1,C212018

Pv',t'. L't't). 13.03 .2019

I IQ l.ilc I{l.A lrilc Lic.No/l)atc:0710 i 1340tt

:01/8110s01002821AM191 :011241040/00333/AMltl/ 07.06.201tt

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcncla and notcd that as pcr rccommcnciation o[
Consr.rltant ('l'lrC-1) has askcd for following information whcrc cxpotl product in rotor bladc:

1 . Nct conlcnt oI IrRl'} in Irxport Product.

2. Nc1 contcnt of llalsa Wood, PVC fiorrn (Wcight wisc) in Irxport Product.

3. Nct wcight of Pultrusions, platc and mctal par1s.

4. Nct wcight of Irxport Prodr-rct.

63 5. Value ol'consumablcs.
6. Sl. No. 5 and 11 ol'thc Standard l)cficicncy Irormat.

It is obscrvcd that firm has rcspondcd to I)1, in lcw cascs, Consuhant ('l'lrC-1) lound I)1, rcsponscs to

bc dcficicnt duc to thc following rcasons:

1. Onc of thc wastagcs indicatcd is naturc/matcriai wastagc, which is not clcar.

2. Wastagc of various raw matcrial indicatcd in diffcrcnt applications arc diffcrcnt.

3. Production/Consumption data dLrly ccftificd by C'cntral Irxcisc/(iS'l'authoritics.

(livcp thcrc arc many cascs pcnding 1'or ratification Comrnittcc dccidcd to call thc applicant for

pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics tncntioncd abovc.

'l'hc casc stands dcforrcd.

Caso No.:           Party Namc:KHK      IMcet No/Dttc:      App
6996/14/81-AI′ C2/2018     PuSSINGS AND      114/81-AIノ C2/2018

1FORGIN(〕 PRIVA′「 IE       ■3.03.2019            ‐



Iノ IMI′ 1｀ 1〕D

ItIノ A Ifilc

:01/81/050/00814/AM19/    :56/24/040/00017/2へ M19/
Iノ ic.No/1)atc:5610005431

15.06.2018

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad-hoc
norms on rcpcat basis of AA no.5610005296 dated 03.01.2018 approvcd in Mccting No. 12 datcd
13.02.2019 with thc conditions that thc ()rade, thickncss and tcchnical spccifications of thc stccl
importcd and that exportcd should match:

HQ IrilC

ITCHS
Codc

I〕xpolt itcm

SCAlfl'OIノDING
(〕()()I)S

(i)PRI〕 SSI]D PUTIノ OG
CO【」I)Iノ IうR

(ii)BOARD
RIう
′
l｀AINIうR COUP1/1うR

(iii)SIノ I〕 I〕 VI〕

C()UPIノ I〕 R(STl〕 I〕 Iノ

CIノAMI)S)

(NlうT WI〕 I(〕 I11・ 0「

II()′ I｀ ItOIノ Iノ I〕 I)S′ l｀ IBI〕 I′

S′ 1｀ ItIPS「 720838401
73.500M′ I｀ )

Quantity

148.000

ンI.T

ITCHS
Codc

Imporl itcm Rccommcndcd

Qvanlity

82.32M.′ I｀

73084000

(〕asc INO。 :

54/8/81-AI」C2/2018

HQ「 ilC
:01/81/050/00436/Aン119/

II()′ I｀

It()Iノ Iノ I〕 I)

S′ 1｀ Iう I〕 Iノ

S′ 1｀ ItII)S

(′
I｀IHCKNI〕 SS
Oli3MM T()
4.5MM
GRADI〕
S235JIt)

Notc: I'hc thrcc couplers would have same number in thc cxport product.

ItA conccrncd may takc sr.ritablc conscqucntial action accordingly.

72083840

1)arty Nalnc:I′ M WIND    Mcct No/1)atc:       Dc偽
1‐rcd

POWI〕 R BIノ ADI〕S INDIA   14/81-ALC2/2018
1)V′ I｀。Iメ I｀I).                 13.03.2019

1RIノA llilc             Iノ ic.No/1)atc:3410044265
:34/24/040/00089/AM19/     19.o6。 2018

'Dccision: 'l'hc Commitlec considered thc case as per agenda and notcd that as pcr rccommcndation of
Consultant (1'lrC- I) has askcd for following information whcrc cxport product in rotor bladc:

70 1. Nct contcnt ol'FRI, in lixport product.
2' Net contcnt ol'llalsa Wood, I'}VC I'orm (Wcight wisc) in Irxport product.
3. Nct wcight of purtrusions, prate and mctal parts.' 4. Net wcight of Iixport product.

I 5. Value of consurnablcs.
6- Sl. No. 5 and 1l of thc Standard Dcficicncy Iiormat.

It is observcd thal firm has rospondcd to I)1, in fcw cascs, Consultant ('l'liC-l) I.ound I)1, rcsponscs tcl
bc dcficient duc to thc l.ollowing rcasons:



1. Onc of thc wastagcs indicatcd is naturc/matcrial wastagc, which is not clcar.
2. Wastagc of various raw matcrial indicatcd in dil'fcrcnt applications arc diffcrcnt.
3. Production/Consumption data duly ccrlificd by Ccntral Irxcisc/(iS'l'ar"rthrtritics.

Givcn thcrc arc many cascs pcnding lor ratification Cornrniltcc dccidcd to call thc applicant lor
pcrsonal hcaring to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dclcrrcd.

Casc No.: Party Namc: LM WINI) Mccl No/l)atc: I)cfcrrcd
55/tt/tt1-Al,C2l20l8 POWLR Ill.AI)lrS INI)IA 14181-Al,C2l20l8

PV't'. L'.t't). 13.03 .2019

IIQ Irilc Itl.A Filc Lic.No/l)atc:3410044266
:01/81/050/004371AM191 :341241040/00090/nM19/ 19.06.2018

Dccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd thal as pcr rccomrncndaliorr of
Consr.rltant ('l'l:C-1) has askcd lor lollowing inl'orrnation whcrc cxport prodr-rct itr rotor bladc:

1. Nct contcnt of I;l{P in Irxporl })roduct.
2. Nct contcnt of llalsa Wood, PVC I'orm (Wcight wisc) in Irxporl Product.

3. Nct wcight of Pultrusions, platc and mctal parts.

4. Nct wcight of Iixporl Product.

7 1 5. Valuc of consutnablcs.
6. Sl. No. 5 and 1 i of thc Standard I)cficicncy lrormat.

It is obscrvcd that firrn has rcspondcd to I)1, in I'cw cascs, Consr"rltant ('l'lrC-1) lbund [)1. rcsponscs tcl

bc dcficicnt duc to thc following rcasolls:

1. Olc of thc wastagcs irrdicatcd is naturc/matcrial wastagc, which is notclcar.

2. Wastagc of various raw matcrial indicatcd in dif'lcrcnt applications arc dil-l-crcnt.

3. Irroduction/Consumption data duly ccrlillcd by Ccntral Irxcisc/(iS'l' authoritics.

6ivc1 thcrc aro rnany cascs pcnding lor ratificatior-r Cornrnittcc dccidcd to call thc applicant I'or

pcrsor-ral hcaring to cxplain thc casc addrcssing all dcficicncics mcntioncd abovc.

'l'hc casc stands dcfcrrcd.

Casc No.: Irarly Namc: LM WINI) Mcct No/l)atc: I)cl-crrcd

Ttttllt)l-Al,C2l20l8 POWIII{ Ill,nl)l,S INI)IA 14181-A1,L212018

PVT.Iノ
′
1｀ D.

I IQ lrilc I{l.A l;ilc Lic.No/l)atc:3410044297

:01/81/0s0/004s3/AM19/ :341241040/00117lAMl9l 02.01.2018

72 Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that as pcr rcco.mmcndation of

Consultant ('l'lrc-1) has askcd for following information whcrc cxporl product in rotor blade:

1. . Nct contcnt of IrRP in lixport Product.
Z. Nct content of Balsa Wood, I'VC form (Wcight wisc) in Irxport Product.

3. Net wcight of Pultrusions, plate and metal par1s.

4. Nct wcight of fixport Product.

13.03.2019



5. Value of consumablcs.
6. Sl. No. 5 and I I of thc Standard Dcficicncy lrormat.

It is obscrvcd that firrn has rcsponded to DL in few cascs, Consultant ('l'lrC-1) found I)1, rcsponscs to
be dcficient due to thc following rcasons:

1. Onc of thc wastagcs indicatcd is naturc/material wastagc, which is not clear.
2. Wastagc of various raw matcrial indicatcd in diffcrcnt applications arc diffcrcnt.
3. Production/Consumption data duly certificd by Ccntral Irxcise/GS'l' authoritics.

Given thcrc arc many cascs pcnding for ratification Committcc dccidcd to call thc applicant for
pcrsonal hcaring to cxplain thc casc addrcssing all dcficiencics mentioncd abovc.

'l'he casc stands dcfcrrcd.

:34/24/040/00098んへM19/     02.07.2018

Dccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and notcd that as per recommendatiop of
Consultant ('l'lrC- 1 ) has askcd for following information whe re export product in rotor blade:

1. Nct contcnt o[ IrRP in Irxport Product.
2. Nct content of Ilalsa Wood, PVC flonn (Wcight wisc) in Irxport Product.
3. Nct wcight ol'Pultrusions, platc and mctal par1s.
4. Nct wcight ol'l:xport product.

13 5. Value of consumablcs.
6. Sl. No. 5 and 1l of the Standard I)cficicncy Iiormat.

It is obscrvcd that finn has rcspondcd to I)1, in I'ew cascs, Consultant ('l'lrC-l) found I)1, rcsponscs to
be deficient duc to thc l'ollowing rcasons:

1. Onc of thc wastagcs indicated is naturc/matcrial wastagc, which is not clcar.
2. Wastagc of various raw material indicatcd in diffcrcnt applications arc differcnt.

'Giu.n thcrc arc many cascs pcnding for ratification Committcc dccided to call thc applicant fur
pcrsonal hearing to cxplain thc casc addrcssing all dcficicncics mcntioned abovc.

''l'hc casc stands dcl'crrcd.

Casc No。 :

74/8/81-AI`C2/2018

HQ「 ilC
:01/81/050/00456/AM19/

Casc No.:

110/5/81-A12C2/2018

HQ「 ilC
:01/81/050/00318/AM19/

1)ccision:′ 1｀hc C0111inittcc

Party Namc: LM WINI) Mcct No/[)atc:
POWI〕 R BIノADI〕 S INDIA   14/81-AIノC2/2018
PVT.IノTD.

RIノ A Ililc

Party Namc:POIノ YNOVA
INDUS′ 1｀RII〕 SIノTD.

RIノA「 ilc
:03/95/040/00089/AM19/

considcrcd thc casc as pcr agcnda

1)ctrrcd

13.03.2019

1」 ic.No/1)atc:3410044296

Mcct No/1)atc:14/81-       I)cttrrcd

lAIノC2/2018
113.03.2019

11′ ic.No/1)atc:0310822367  .

117.07.2018

and observcd that a deflcicncy lcttcr was

74



sont trl thc applicant
rcccivcd yct. I Icncc,

on 18.01.2019 fO110wcd by rclnindcr on 13.03.2019.IIOwcvcr,no rcply has

thc Cornmitlcc dccidcd to wait l.or rcply of thc firm.
bccn

'l'hc casc stands dcfcrrcd.

IDccision: 
′
「 he COlninittec cOnsidcred the case as pcr agcnda and obscrved the cOnllnents of lDPII′ FI

lvide thcir F. No.: P_47011/7/2019-′ FSW dated 04.01.2019 whcrcin I)PII′
I｀  stated thc fO1lo、ving‐

idcflcicncles:

75'
, 1. Import,item at Sl. No. I is in the form of coil, which is not permittcd as pcr GN-2.
i 2. T'he export items at Sl. No. 11 & 12 andthe import itcm at Sl. No. 5 appear to be same.

3. sl. No. I to 5, 10, l l ,12 of the Standard Deficiency Format.
4.'fhe exact use of each import item in the export products.

I lcncc, thc Committcc dccidcd to seck thc firm to furnish above deficicncies for examination ol thc
case.

l'he case stands deferred.

Casc No.:               Pany Nalnci S′
1｀ I〕 ItIノITI]    ンIcct NO/1)atc:          Dcfcrrcd

133/5/81-AIノ C2/2018     1)owI〕 R′ I｀RANSMISs10N  14/8卜AIソC2/2018
1ノ IMI′ I｀ I〕I)               13.03.2019

HQ「ilC             RIノ A Irilc Iフic.No/1)atc:o310822348
:01/81/050/00341/AM19/     :03/95/040/00331/AⅣ l19/     17.07.2018

‐Casc No。 :           IParty Name:″ 1｀OSIIIBA   IMcct No/Datc:       I)cFcrrcd
141/5/81中A12C2/2018     1TRANSMISS10N&      14/81-AI′ C2/2018      1
1                 :DISTItIBUTION SYS′ I｀13MS 13.03.2019          1

1 .HQ Filc             lRI′ A Filc            IノiC.No/1)atc:0910066469 1
.  :01/81/050/00349/AM19/     :09/24/040/00169/AM19/    18.07.2018

76 Dctitiふふ:iヽhc comttittcc coAsiaclcd tA3`五 st it pCr agcnda and n()tcd that thc flrin communicatcd‐
vidc lcttcr datcd 1 4.03.2019 that thcy arc in proccss of prcparation to rcsponsc to I)Iノ and rCqucstcd forl

10 days inorc to furnish thc rcquired information. IIcncc,thc(3omlnittcc dccidcd to wait for rcply of.

thc firrn.

'l'hc casc stands dcfcrrcd.

Casc No.:

142/5/81-AIノ C2/2018
Party Nalllc:′ I｀()SIHBA      Mcct No/1)atc:14/81-

TRANSMISSION&      AIノ C2/2018
‐DIS´「 RH〕モ」T10N SYS′ I｀ I〕MS 13.03.2019

1)eferred

IHQ llile             lRI′A File             Iノ iC●No/1)atc:09100664681

771:01(11(050/993,0竹 vl?/  :9?イ71(9191991平/AM19/  118.07.2018     1    1.  1)ccision:′
1｀he(3olllinittec considcred thc casc as pcr agenda and notcd that the flrrn conlmunicated

vidc lcttcr datcd 14.03.2019 that they arc in proccss oF preparation to rcsponsc to I)Iノ and requcstcd for

胤 驚 .m∝
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′
1｀hc casc stands dcfcrrcd.

Casc No。 :

146/5/81¨ AI」C2/2018

Casc lヽ o。 :

306/14/81-AIメ C2/2018

Casc No.:
1109/5/81-AI′ C2/2018

‐HQ「 ilC
:01/81/050/00317/AⅣ119/

Pany Namc:GI〕 lうKAY
WIRI〕 SIノ IMI'I｀ 1〕 I)

Palty Namc:POIノ YCA13
WIItl〕 SI)V′ F.Iノ

・
1｀ I).

4ヽcct lヽ o/1)atc:14/81-    I)crcrrcd

AI″C2/2018
13.03.2019

Mcct No/1)atc:14/81-    I)cFcrrcd

AIノC2/2018
13.03.2019            ‐

Party Namc:l」 NIVI〕RSAI′   ‐ヽ4cct No/1)atc:14/8卜    Dcfcrrcd
HI〕ATI〕XCHANGltRS    

‐
AIノC2/2018

1ノ IIⅥ I′ 1｀ 1う I)                 13.03.2019

IHQ「ilC              RIノ A Filc             Iノ ic.No/Datc:3210078574

78191イ11/9'0(993,1/AM19/   :37/244040400919/AM19/   18.07.2018
1Dccision:′ I｀hc(3ol■ 1lnittCc considcrcd the casc as pcr agenda and notcd that thc application was scnt to

lヽ4SM13 on 14.11。2018 for cxanlination of thc casc. IIowcvcr,no commcnts havc bccn reccivcd yct.

|′ Fhc Conlinittcc dccidcd to rcinind MSMI〕 fbr cxpcditing thc cornincnts.

|′ l｀hc casc stands dcrcrrcd.

IHQ「ilC              RI′ A Irilc             Iフ ic.No/1)ate:0910066494
:01/81/050/01024/AM19/     :09/24/040/00166/AM19/    .20.07.2018

.I)ccision:′ Fhc(3olllinittCc considcrcd thc casc as pcr agcnda and notcd that hard copy of applicatioll

79:l:胤
需 Wi鬼 ぢ:1:T鳳 鮮 :器 l:r∬Tttimb↑ LIttl淋 猟 :鷲

nど

悧 i胤

ldCCidCd tO scck thc applicant to furnish fo1lowing information on thc rccommcndation of thc

lCOnSultant(TEC-3):

1   1。  SI.No。 2,3&11()fthc Standard I)c「 lcicncy 1lormat.
‐
   2.  I)ctails rcquircd as pcr anncxurc 41〕 with salllplc of both cxport itcms.

|′ I｀hc casc stands dcFcrrcd.

関帯飛Ittltti贈悧鷲itWttF群ぽ瑞鳳胃;『:;瞥|lit:∫ド守蹴;∫l鵬脱′′
rsw datcd o4.01.2019.

1   1.  Sl.No.2,3,4,5(&12 oFthc Standard I)crlcicncy IIormat.

1  2.′ I｀hc cxact usc of cach importitcm in thc cxportitems.

171ヽhc casc stands dcfcrrcd.

RI″Λ
「
ilc            Iノ iC.No/1)atc:0310822465

:03/95/040/00347/AM19/     20.07.2018

Party Namc:P.M.l〕 I′ I〕CTRO IMcct No/Datc:14/81-   Dcfcrrcd
AUTO PVT.I′

′
I｀D.      IAIノC2/2018

■甲

i

Casc lNo.:

81 89/5/81-AIィ (〕2/2018



HQ「ilC              RIノ A Filc
Iノ ic.No/1)atc:3110067121

.r、 1/o1/r、 cr、 ″、r、ぅ rヽ句′Aヽ イ1′ヽ′       ^. ′′、̂′ ^′ ^,^^´  ヽ―:01/81/050/00297/Aン119/     :31/83/040/00o61/Aン 119/     23.07.2018

I)ccision:″ I｀he COrnrnittcc cOnsidcrcd thc casc as pcr agcnda and Obscrvcd that a dcflcicncy
oハ n,1ハ +スハ ハ^_11^^_`´_^ 10 Al ^^■ A, 11    1,     . _2019 blttwcd by r3mhttr on 13.0:万611応

=:1こ
蔦蔦許

scntto thc appHcant On 18.01.

lreCe市 ed yet.IIence,thc COmmittce decidcd tO wal fOr rcply ofthc flrm.

'l'he case stands deferred.

'l'hc casc stands dcfcrrcd.

胤i幌欝ilttl電胤蹴′隠職器鷹R,::品∫瀧lΨJ品£こlULIy^蔽
^品∴

|

|′
1｀he case stands dcferred.

lctter was
has bccn

Casc No.:             I)alty Nalllc:PAItAM      vlcct N()/1)atc:14/81-   Dcfcrl‐
cd

99/5/81-AI′C2/2018       1NDUS′
1｀ ItH〕s           AIッC2/2018

13.03.2019

HQ Irilc             RIノ A Ifilc
IノiC,NO/1)atc:o310822515

82 :01/81/050/00307/AM19/     :o3/95/040/00368/Aン 119/     23.07.2018

I)ccision:′ I｀he(3orninittcc cOnsidcrcd thc casc as pcr agcnda and Obscrvcd that a deflcicncy lcttcr was

scnt to thc applicant on 18.01.2019 fO110wcd by rcmindcr On 13.03.2019.IIOwcver,no reply has bccn

‐  rcccivcd yct.IIcnce,thc(3olnHlittcc dccidcd tO wait fOr rcply Ofthc flrill.

Casc No.:             I)al■ y Nalllc:'1｀【」13ACI〕X    vlcct No/1)atc:14/81_   Dctrrcd
143/5/81-AIノ C2/2018        PItAKASIIINI)IA l)ItIVA′

I｀ 1l AIッ (〕2/2018
1ノ IⅣII′ I｀ I〕I)               13.03.2019

HQ IfilC             RIノ A Ifilc
Iノ iC.卜(0/1)atc:o310822579

83 :01/81/050/00351/ANl19/     :o3/95/040/00387/AⅣ 119/     25.07.2018

1)ccisiOn:′ 1｀ hc(〕 Onllnittcc cOnsidcrcd thc casc as pcr agcnda and Obscrvcd that a dcrlcicncy lcttcr was
crヽ nl l′、 l ln`、 .Anl:ハ ′、,.oハ _ 10∩ 1 う Alrヽ r_11_   11     ・ 1     .^ 、́̂ ^^´ ^ ――

Casc No.:

134/5/81-AIノ C2/2018
Party Namc:STIう RIノ I′ I｀ I〕
POWI〕 It′ I｀ItANSNlISSIoN
Iノ IMI′ I｀ 1う I)

|｀4Cct lゞ o/1)atc:14/81-    I)cfcrrcd

AIノC2/2018
13.03.2019

HQI「ilc            RIノ A Ifilc Iフ ic.NO/1)atc:0310822611
:01/81/050/00342/ノヘン119/     :o3/95/040/00121/Aン 119/     26.07.2018

84:::望IP11■1:"里型壁:ス :PnSttCrcdぬ ,caSC as pcr agcnda ald dccdcd Ю scck[Omぬcapttm b
pcr writtcn cOmLcntζ 」vcn by I)PIIT宙 dご if.ヽ 3::~卜 :牙ラJ「屁万6iこlfumiSh fOl10wing information as′

I｀ SW datcd 04.01.2019.

1. SI. No. \,2,3, 4, 5,9 &12 of thc Standard l)eficiency lrormat.2. 'fhe exact use of each import itcm in the export products.

r"l'he case stands deferred.

I)crcrrcd
li5 Case No.: Party Narnc: LI)l'l'WNI)



■55/5/81-AI′C2/2018      SHRIRAM           .AIノ C2/2018
1                  ‐MANUIFACTURING     ■3.03.2019
1                 PRIVA′ I｀ IE Iノ IMI′ I｀ 1〕D     ‐

IIIQ Fib         lltI」 A17ib         lIIc.No/1)atc:0410164534
1:01/81/050/00363/AM19/     :04/24/040/00042/AM19/    '27.07.2018

1)ccision:″ l｀hc(3ominittcc considcrcd thc casc as pcr agenda and obscrvcd that a dcflcicncy lcttcr was

lSCnt tO thC applicant on 18.01.2019 fo1lowcd by rclnindcr on 13.03.2019.IIowcvcr,no rcply has bccn

lreCC市 Cd yCt.IIcncc,thc Colnmittcc dccidcd to wait for rcply ofthc flrm.

17「 he Casc stands dcfcrrcd.

ICasc No.:             Party Name:Iノ M WIND    Mcct No/1)江 c:14/81-   ‐Deferrcd
153/8/81-AIノ C2/2018       POWI〕 R BIノ ADl〕 S INDIA   AIノC2/2018         

‐

I                         PV′ I｀ .Iノ
′
I｀I).                13.03.2019

1HQ「ilC              IRI′ A Irilc             ilノ iC●No/Datc:3410044376
::01/81/050/00435/AM19/     :34/24/040/00152/AM19/    ‐31.07.2018            ‐

‐Dccision:′ 1｀hc Conllnittcc considcrcd the casc as pcr agcnda and notcd that as pcr rccornlncndation of

Consultant(′ I｀ 1じC-1)has asked for fo1lowing informttion whcrc cxport product in rotor blade:

1  1.Nct contcnt ofIIRP in I〕 xport Product.

1  2.Nct contcnt of Balsa Wood,PVC form(WCight wisc)in 13xport Product.

1  3.Nct weight of Pultrusions,plttc and metal parts。

.   4.  Nct wcight ofI〕 xport Product.

861  5.Valuc of collsuinablcs.
1   6.  SI.No.5 and ll ofthc Standard I)crlcicncy 1lormat.

IIt is observed that flrm has rcspondcd to DIノ in fCW cases,Consultant(TI〕 C-1)fOund DIノ rcsponscs to

lbe dCiCiCnt duc to thc fo1lowing rcasons:

1   1. Onc ofthc wastagcs indicatcd is nature/inatcrial、 vastagc,which is not clcar.

1 2.Wastagc of various raw matcrial indicatcd in difた rcnt applications are dittrent.

‐  3. Production/(3onsumption data duly ccrtiflcd by(3cntral l〕 xcisc/(〕 S′ I｀ authoritics.

‐Clivcn thcrc arc inany cascs pcnding for ratiflcation Cornmittec dccidcd to can thc applicant for

lpersonal hearing to cxplain thc casc addrcssing aH dcflciencies inentioned above.

17「he casc stands defcrrcd.

Casc No。 :           ‐Party Namc:IノM WIND    ‐Mect No/Dttc:14/8卜   IDeferrcd
168/8/81-AI′ C2/2018      11)OWER BLADItSINDIA  AI′C2/2018
1                          1)V′

I｀ .Iソ
′
I｀ I)。                  13.03.2019            1

1HQ llile              RI′A Irilc             I′ icoNo/Datc:3410044374
871:01/81/050/00450/AM19/     :34/24/040/00149/AM19/     31.07.2018

11)ccision:′ 1｀he(3olninittcc considcrcd thc casc as pcr agcnda and notcd that as per rccornrncndation()f

lCOnSultant(′ I｀ 13C-1)has aSkCd for fo1lowing information whcrc cxport product in rotor bladc:

1. Nct contcnt oflrRI)in I〕 xport l)roduct.



2. Nct content of Balsa wood, pvc I'orm (wcight wise)
3. Net wcight of Pultrusions, plate and metal parts.
4. Net wcight of Export product.

5. Value of consumables.
6. Sl. No. 5 and 11 of the Standard Deficiency Format.

in lrxport Product.

I)1. in fcw cascs, consultant ('l'lrc-r) found I)1. rcsponscs to

―́

＾

つ
ん

う
Ｄ

Onc of thc wastages indicatcd is naturc/matcrial wastagc, which is not clcar.
Wastagc of various raw material indicatcd in dil'fcrcnt applications arc difl.crcnt.
Production/Consumption data duly ccrtificd by Ccntral Irxcisc/(iS'l'authorities.

Casc No.:             I)arty Nalnc:Iフ M WIND    ンIcct NO/1)atc:14/81-   Dcrcrrcd
70/8/81-AIノ C2/2018       1)owIう It I〕 IノADI〕S INDIA   A1/C2/2018

PV'I｀ .I′
′
I｀I).                13.03.2019

HQ「ilC            RIノ A Filc            Iノ ic.No/1)atc:3410044375
:01/81/050/00452/AⅣl19/     :34/24/040/00151/Aン 119/     31.07.2018

Givcn thcre are many cases pending for ratification Committee dccidcd to call the applicant for
pcrsonal hearing to explain the case addressing all deficiencics mcntioncd abovc.

f'hc case stands deferrcd.

Decision: 'l'hc Committcc considercd thc casc as pcr agcnda and notcd that as pcr rccommcndati<ln of
Consultant ('flrC-1) has askcd for following information whcrc cxport product in rotor bladc:

1. Net content of FRP in Export Product.
2. Net content of Balsa Wood, PVC form (Weight wise) in Export Product.
3. Net weight of Pultrusions, plate and metal parts.
4. Net weight of Iixport Product.
5. Value of consumables.
6. Sl. No. 5 and 1i of the Standard Dcficiency lrormat.

It is observed that firm has responded to l)I- in few cases, Consultant ('l'lrC-1) found DL responses to
,be deficient due to the following reasons:

l. Onc of thc wastagcs indicatcd is naturc/matcrial wastage, which is not clcar.
2. Wastagc o1'various raw matcrial indicatcd in diffcrcnt applications arc dil'fercnt.
3' Production/Consumption data duly ccrtificd by Ccntral lixcisc/(iS'l'authoritics.

Given there are many cascs pending for ratification Committee dccidcd to call the applicant
pcrsonal hearing to explain the case addrcssing all dcficicncics mentioncd abovc.

''l'he case stands deferred.

Party Namci SI〕 IKODI〕 NKI  Mcct No/Datc:14/81-
IINDIA PRIVATI〕 I″ IMITI〕 D AIノ C2/2018

13.03.2019

88

Casc \-o.:



HQ Filc             ‐RIノA lrilc             Iノ ic.No/Date:0410164566
1:01/81/050/00209/AM19/     1:04/24/040/00097/AM19/    103.08.2018

1)ccision:′ 1・hc(3omHlittcc considcrcd thc casc as pcr agenda and dccided to scck fronn thc applicant to

furnish fo1lowing information as per writtcn conlmcnts given by I)PII′ I｀ vidc I].No.:P-47011/5/2019-
‐
1｀SW dated 04.01.2019.

1.Sl.No.1,2,5,6&1l ofthc Standard I)cflcicncy「 orrnat.

′
「 he casc stands deFctrrcd.

ICasc No.:           Party Namc:SEIKODI〕 NKI  Mcct No/1)atc:14/8卜   'Defcrrcd
2/5/81¨ AI“C2/2018       1NDIA PRIVATIEIノ IMITI〕D IAIノ C2/2018        ‐

‐13.03.2019            ‐

HQ「ilC              IRI′ A Filc             Iノ iC●No/Datc:0410164564‐
:01/81/050/00210/AM19/     :04/24/040/00095/AM19/    ‐03.08.2018

90 1Dccision3 1｀ hC(3omHlittcc considcrcd thc casc as pcr agcnda and dccidcd to scck fl・ om thc applicant to

lfurnish fo1lowing information as pcr writtcn cornincnts given by I)PII′ 1｀ vide lFo No.:1)-47011/5/2019-
′
「 SW datcd 04.01.2019.

1   1.  SIo No. 1,2,5,6`&1l ofthc Standard I)crlcicncy 1lormat.

|′I｀hc casc stands dcfcrrcd.

ICasc No.:           II)arty Namc:SIEIKODI〕 NKI  NIcct No/1)atc:14/81-  IDcfcrrcd
163/5/81… AIJC2/2018     1NDIA PRIVATI〕 Iノ IMH｀ 1うD IAIフ C2/2018        ‐

‐13.03.2019            ‐

IHQ「ilC              ‐RI′A llilc             I′ ic.No/1)atc:04101645671
101/81/050/00371/ノ ヘM19/     :04/24/040/00098/AM19/    103.08.2018            ‐

91 1Dccision:1｀ hc(3omlnittcc considcrcd the casc as per agenda and dccided to seck frorll the applicant to

lfurniSh fO1lowing information as per written comments g市 en by DPII′ I｀ 宙de F.No.:P-47011/5/2019-
11｀SW datcd 04.01.2019.

‐   1.  SIo No。  1,2,5,6(&1l ofthc Standard I)c「 lcicncy Forlllat.

′
I｀hc casc stands dcfcrrcd.

ICasc No.:            IParty Namc:SI]IKODI〕 NKI  IMcct No/Datc:14/8卜   IDcfcrrcd
164/5/81-AI′ C2/2018     'INDIA PRIVATE I′IMITI〕 D IAI′ C2/2018

13.03.2019

‐HQ File            lRIノ A「ilc            Iノ ic.No/1)atc:0410164565

92191イ1119,0(99,77(今 Y19/   :04121/949/000?'/AM19/   .03.08.2018
11〕 ccision:′ I｀hc(3olmnlittcc considcrcd thc casc as pcr agcnda and dccidcd to scck froln thc appHcant to

lfurnish following information as pcr writtcn cornlncnts givcn by I)PII′
I｀ vidc lf.No.:P-47011/5/2019-

|・1｀SW datcd 04.01.2019.

1. Sl. No. 1,2,5,6 &.11 of thc Starrdard I)cficicncy liormat.



'l'hc casc stands dcfcrred.

Casc No。 :

14/5/81-AI′C2/2018
1)any Nalllc:APAR       Mcct N()/1)atc:14/81-   I)cFc・

「rcd
INDUS′ I｀ RHう SIノ I｀41TI〕D   AIノC2/2018

13.03.2019

93

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcncia and notcd that firm's rcply scpt to l)pll'l'
orr I L03.2019. I Iowcvcr, no commcnts havc bccn rcccivccJ yct. 'l'hc Comrnittcc dccidcd to wait l.or
commcnts.

'l'hc casc stands dcfcrrcd.

(〕 ascヽ10.:

149/14/81-AIノ (〕 2/2018
Party Nainc:SRONS
I〕NGINItl〕 RS

‐Mcct No/1)atc:14/81-    I)cttrrcd

lAI′C2/2018

Iノic.No/1)atc:3010104433

11.09.2018

HQ IrilC              IRIノ A「 ilc
:01/81/050/00867/AM19/     :30/24/040/00024ノ130/24/040/00024/AM19/

94驚滞111″£1猟覇蹴
C°nJdCК d・c casc as pcr agcnda and ndcd山江ぬc casc
r cxanlination. IIOwcvcr,no commcnts havc bccn rcccivcd

was dcliberatcd and On thc recommendation of COnsultant(′
I｀IEC-3),the COmmittcc

thc applicant to llrnish thc following inforrnation:

l. Sl. No.2,3,5,11 &15 ol'thc Standard I)cficicncy lronnat.

'l'hc casc stands dclcrrcd.

was rcfcrrcd to
yct. 'l'hc matlcr
dccidcd to scck

IHQ Filc             lRLA File            I′ ic.No/Dtte:03108229701
1:01/81/050/00222/AM19/   1:03/94/040/00218/AM19/   1o.o8。2018         ‐

|《Dasc No.:

178/14/81-AI」 C2/2018

1HQ「 ile

:01/81/050/00896/AM19/

IParty Namc:ANKI′ l｀

II=AS′ I｀ENI〕RS PVTIノTD.,

|ヽ4cct lヾ o/1)ate:14/81-

IAIノC2/2018
113.03.2019

ｄ
ｅ

一
偽
一　
ｅ

一
Ｄ

∩
フ

RI′A Ifilc             Iノ ic.No/Datc:0710114068
:07/24/040/00188/AM19/ 130.10.2018

Decision: 'l'he Committee considered the case as per agenda and as per advice of Consultant (TEC-3)
dccided to seek a clarification from the applicants to why import item mention as "wire" whereas in
'thc proccss chart import item is mentioncd as "Rod".

'l'hc casc stands deferred.

|ヽ4cct lヽ o/1)atc:14/81-    I)cfcrred

lAI′C2/2018
13.03.2019

IIフ ic.No/1)atc:3410044676

109.11.2018

〔〕ascヽio.:

94/8/81-AIノC2/2018

96

HQ IrilC

:O1/81/050/00476/AN119/

I)arty Namc:Iノ M WIND
II)OWI〕R BIノADI〕 S INDIA
‐
PV′ I｀ .Iノ

′
I｀ I).

ItIノ A Ililc

134/24/040/00248/ノ ヘM19/



Decision: 'l'he Comrnittee considcred thc casc as pcr agenda and notcd that as pcr rccommendation of
Consultant ('l'l:C- 1 ) has asked for following information wherc export product in rotor bladc:

' 1. Nct contcnt of IrRP in Iixport Product.
2. Nct contcnt of Ilalsa Wood, PVC form (Wcight wisc) in Export Product.
3. Nct wcight of Pultrusions, platc and metal parts.

' 4. Nct wcight ol'lixport Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and 1 1 of thc Standard Dcficicncy Iiormat.

' It is obscrved that firm has rcsponded to DI. in fcw cascs, Consultant ('l'IrC- 1) found DL rcsponscs to
deficient duc to thc following rcasons:

1. Onc of thc wastagcs indicatcd is naturc/material wastagc, which is not clcar.
2. Wastagc of various raw matcrial indicatcd in diffcrcnt applications are diffcrent.
3. Production/Consumption data duly ccrtificd by Central Excisc/GS'l' authoritics.

Givcn thcre arc many cascs pcnding for ratification Committec decidcd to call thc applicant I'or
personal hearing to cxplain thc casc addrcssing all dcficicncics mentioned above.

'fhc casc stands dcfcrrcd.

Casc No.: Parly Namc: LM WINI) Mcct No/l)atc: 14181- Dcl'crrcd
:95/8/8I_ AI,C}I}OI} POWEI{ I}I,NI)IiS INDIA AT,C2I2O18

PV't'. L't't). 13.03.2019

IIQ Irilc I{l.A l;ilc [.ic.No/l) atc:341004467r]
' :0118110501004771AM191 ,:34l24l04ol00z53lAMl91 09.11.2018

,Decision: 'fhe Committee considered the casc as per agcnda and notcd that as por rccommendation of
Consultant ('l'EC- i ) has askcd for following information whcre cxport product in rotor bladc:

1 . Nct contcnt ol'FRP in l:xport Product.
2. Nct contcnt of Ilalsa Wood, I'}VC form (Wcight wisc) in lixport Product.
3. Net wcight of Pultrusions, plate and mctal par1s.
4. Net wcight of Irxport Product.

97 5. Value of consumablcs.
6. Sl. No. 5 and I 1 of thc Standard I)cficicncy lrormat.

It is obscrvcd that finn has rcspondcd to DL in fcw casos, Consultant ('fliC-l) found DL rcsponscs to
bc dcficicnt duc to thc I'ollowing rcasons:

1. Onc ol'thc wastagcs indicatcd is naturc/matcrial wastage, which is not clcar.
2. Wastagc of various raw matcrial indicatcd in difl-crcnt applications arc differcnt.
3. Production/Consumption data duly ccrlificd by Ccntral Iixcisc/GS'l' authoritics.

Given therc are many cascs pcnding for ratification Comrnittec dccidcd to call thc applicant fur
pcrsonal hcaring to explain the case addrcssing all dcficicncies mentioned abovc.

'l'hc case stands dcfcrrcd.



(〕asc No.:          I)any Namc:Iノ M WIND   Mcct N()/1)atc:14/81-  I)cfcrrcd
96/8/81-AIノC2/2018       1)OWI〕 It I〕 IノADI〕 S INDIA   AIッ C2/2018

PV′ I｀ .Iフ
′
I｀I).                 13.03.2019

HQ IrilC            RIノ A Ifilc           Iノ ic.No/Datc:3410044677
:01/81/050/00478/ANl19/     :34/24/040/00249/ANl19/     09.11.2018

1)ccision:´ I｀ hc(〕 ol■1lnittcc considcrcd thc casc as pcr agcnda and notcd that as pcr rccollllnCndation of

Consultant(′ I｀ Iう C¨ l)has askcd fcDr R)llowing informati()n whcrc cxpolt product in rot()r bladc:

1.Nct contcnt oflfRP ill l〕 xpon Pl・ Oduct.

2.Nct c()ntcnt of13alsa Wood,I)VC forin(Wcight wisc)in I〕 Xpon I)rOduct.

3.  Nct wcight o「 Pultrusions,platc and inctal palts.

4.  Nct、vcight OfI]xpoll Product.

98   5.Valuc or consulllablcs,
6. SI.No.5 and 1l ofthc Standard I)crlcicncy lfoHllat.

It is obscrvcd that Arm has rcspondcd to I)Iノ ill Fchw cascs,Consuhant('I｀ 1〕C-1)R)und DIノ rcspollscs to

bc dcAcicnt duc to thc rc)11。、ving rcasons:

1.()nc ofthc wastagcs indicatcd is nattlrc/1natcrial、vastagc,which is not clcar.

2. Wasta3C Of Various ra、 v lnatcl‐ ial indicatcd in difrc・ rcnt applications arc diffc・ rcnt.

3, Production/(〕 onsulηption data duly ccrti「lcd by(〕 cntral l〕 xcisc/(〕 S′ l｀ autlloritics.

(〕 ivcn thcrc arc many cascs pcnding fcDr ratiflcation (〕 olnillittcc dccidcd to caH thc applicant rcDr

pcrsonal hcari118 tO CXplaill thc casc addrcssillg aH dcrlcicncics illCnti01lcd abovc.

′
I｀hc casc stands dcrcl・ rcd.

Casc No.:             I)arty Namc:(〕 YPRI〕SS     ⅣIcct No/1)atc:14/81-   Dcfcrrcd
202/14/81… AIノC2/2018     1NDUSTRII〕 S INDIA      AIノ C2/2018

PRIVA′ 1｀ 1〕 Iノ IⅣIITI〕D       13.03.2019

RIノA Irilc             Iノ ic.No/1)atc:0810143844HQ lfilC

ll.2018:08/24/040/00246/AⅣ119/     13.
99 :01/81/050/00920/Aン

119/

1)ccision:′ I｀hc(〕 ollllllittcc considcrcd thc casc as pcr agcnda and notcd that thc application was scnt to

WISMI〕 on 07.03.2019 br cxalllination of thc casc. IIo、 、/cVCr,no conllncnts havc bccn rcccivcd yct.
′
I｀hc Collllllittce dccidcd to wait R)r col■ lllCntS.

′
I｀hc casc stands dcfcl‐ rcd.

Casc No.:            1)alty Nalllc:IIVR SOIノ AR  ンIcct No/1)atc:14/8卜    Dcた rrcd
I)ItIVATI〕 Iノ I｀41′ I｀1:I)     AIノ C2/2018269/14/81¨ AIノ (〕2/2018

13.03.2019

1tIノ A Irilc                  lノ ic.No/1)atc:0510408709HQ IfilC

:05/23/040/00371/ANl19/     29.11.2018100 :01/81/050/00987/ノ M`19/

1)ccision: 
′
I｀hc(〕onllnittcc considcrcd thc casc as pcr agcnda and notcd thc rccollllncndations of

山 ¨

 |
the foHowing information:



1. Complctc spccification with wattagc and clcctrical rating of cclls importcd with rcspect to

different type of cach cell.
Calcr"rlation of quantity rcquircd for cach modulc.

Party Name: Klrl Mcct No/Datc: l4l8l- Approvcd
INDUS′ I｀ RIIIS Iノ IMITI〕 D   AIノ C2/2018

13.03.2019

ItIノ AI「 ilc Iノ ic.Thlo/1)atc:0510408716

:01/81/050/00914/AⅣl19/     :05/23/040/00365ん へⅣl1 9/     30。 11.2018

1)ccision:′ I｀hc Colnlnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc fo1lowing ad― hoc

norms as pcr writtcn commcnts givcn by Consultant(′ 1｀ 1lC-3):

2.

′
Fhc casc stands dcた rrcd.

Casc No。 :

196/14/81-AI′ C2/2018

HQ「 ilC

３

　

　

４

　

　

５

SI.

No.

1

2

12

13

IrrcIIs

Codc

74081190

39019090

39041090

28258000

72179099

39199090

76051100

74101100

39019090

39089090

68149090

40027000

78019990

Import ltcm

COPPI〕 R WIRI〕 ROD/CC ROD(1〕C(〕RADI〕 )(
99.99%Pl」 RI・ I｀Yl〕 I′ l〕 C′ 1｀ It()I″ Y′HC GRAI)I〕 )
*XIノ

PI〕 COVIPOUND/CROSSIノINKABIノ I〕
I)OIノYI〕THYIフ I〕Nl'COMPOUND O「 REI」EVENT
GRADI〕

PVC RI〕 SIN

ANTIMONY′ l｀RI()XH)I〕

GAI″VANISIEI)SrI、 1〕 Itlノ WIRI〕 /G.I.WIId〕

SI〕 MI CONDUCTIVl〕 WATItR BIノOCKING″ 1｀API〕

/WATI〕 R BIノOCKING′ I｀API〕

AI′UMINIUM WIRI〕 ROD(I〕 Iノ I〕CTROIノYTIC
G、ADI〕 )
**COPPI〕R″ I｀APIう (I〕 I″ llCTROIノ YTIC IIIGH
CONDUC′ 1｀ lvI′ 1｀YS〕 Rハ I,Iう)            _

HDPI〕 (HIGII D13NSH｀ Y POIノ YI〕 THYlノ l〕Nl〕 )

***NYIノ ON COMI)OIJND Oli REI′ EVENT
(〕 ItAI)l〕

GIノ ASS】 /ヽ11CA′ I｀API〕

I〕

′
1｀ HYIッ l〕NI〕 1)ItOl)YIノ I〕NIう RUBBItR(I〕 1)DM/1〕 PR)

RI:ンIIう Iノ Tl〕 DIノI:AD INGOTS

Rccommcndcd

Quantity
1 .01 Kg/Kg contcnt in
thc cxporl product
1.05 Kg/Kg contcnt in
thc cxporl prodr"rct

1.05 Kg/Kg contcnt in
thc cxporl product

Muy bc dclctcd
1.02 Kg/Kg contcnt in
thc cxport product

1.0i sq. mtr/sq. mtr
contcnt in thc cxpotl
product
1.01 Kg/Kg contcnt in
the cxport product
1 .01 Kg/Kg contcnt in

lhc cxport product

1.05 Kg/Kg contcnt in
thc cxport product

1.05 Kg/Kg contcnt in
thc cxporl product
1.01 Kg/Kg contcnt in
thc cxport product
1.05 Kg/Kg contcnt in
thc cxport product

1.01 Kg/Kg contcnt in
thc export product

101

10

*Thc word“ANY"may bc rcplaccd by“ REI′EVENT''。
士±
1｀ hc words“ C(〕PPER「 ()IIノ"may bc dclctcd.
士士贅Thc word“ I)I「 FERENT"may bc rcplaccd with“ REIノEVENT"



ItA conccrncd may takc suitablc conscquurtial action accordingly.

Casc No.: Parly Namc: Ir.K.S.l.l1l1l. Mccl No/l)atc: l4lgl_ Approvcd219/14/*1_At,c2/201g ANi) ML.,,AL WOI.KS ALC2,2018.r\r\r_, lvlr) I /\1, wul(Ks Alc2l201g
I 3 .03.2019

IIQ l;ilc RLA l;ilc ,.,..*orrrarc:05 1040g754:0 l/8 1/050/00937 /AMlg/ ':05/24/040100490/ANIrgr 04.12.2018
l)ecision: 'l'hc comrnittcc considcrcd thc casc as pcr agcnd, ono notcd that thc case was referrcd toMSML on 07'03 '2019 forexamination' Ilowcvcr, no commcnts have bccn rcccivcd yct. Ilencc, thccommittcc dccidcd to fix the following ra-noc norms as rccommcndcd by consurtant (.r.Ec-3) and:riffit"lffil'sMl1 with the conlition that the grade & thickncss of steer shourd match in

IT｀ (〕IIs(cOdc

73239390

'l'ablc,

Kitchcn &
othcr
houschold
articlcs madc
from
Magnctic
Stainless
Steel Circles
of GRADII
410
(Stainlcss
Steel Content:
101818.180

Quanlity

101818。 180
Kg

ITcIIs codc

72199o9o

4ヽagnctic

Stainicss

StccI Circics

of GRADI〕

410

1.07 Kg/Kg

contcnt in thc

cxport product

Import item Rccommcndcd
ti

ItA cOnccrllcd lllay takc suitablc cOnscqucntial actiOn accOrdil181y.

1. Surfacc arca of pipc to bc coatcd.2. 'l'hickncss of individual coatings.3. Nct contcnt of stccl in coatcd pip.r.4. (lalculations of quantity or.coari,g rnatcriars to bc irnporlcd.
'l'hc casc stands dcl.crrcd.

case ir*o': Parly Namc: Mcct No/i)atc:l 4lg1- I)cfcrrcd222n4t81_Lt,c2t2018 MAi In Rn st I.r.t{A Ar.c2/2018
SITAMLLSS LIMI.t.tlt) t 3.03.2019

I Ir) l.';t.,

―――▼̂ヽ′      lv1/ヽ 11′ Iヽヽ /ヽ 01111(/ヽ          AIン C2/2018
SI〕AⅣIIフ I]ss Iノ I〕ИI′ I｀ I〕I)      13.03.2019

11111lli,9ィ 99?19/AM19/    1:::ち」サ110/00483/AM19/    l1lCil)31lTC:0510408807.uvv+ulAn,te/ :05/2410401004g3/AMlg/ 06.12.201g
I)ccision: Thc committcc considcrcd thc casc,ur r..u*cnda;;;;o.o," scck thc appricant to193 furnish the following information as recommcnded 6y c,irrultant (.l.lrc-3):

-

102

Export itcm



Casc No.:

212/14/81-AI」 (〕2/2018

HQ IrilC

:01/81/050/00930/Aン119/

Party Namc:I II〕 I〕NA
MI〕 TAIノ PV′ l｀ IノTD.

Mcct No/1)atc:14/81-    Approvcd

AIノC2/2018
13.03.2019

RIノA Irilc            Iノ ic.No/1)atc:0310825823
:03/94/040/00487/2へ M19/     20.12.2018

Dccision: 'l'hc Cornrnittec considcrcd thc casc as pcr agcnda and notcd that thc casc was rcfcrrcd to

MSMII on 07.03 .2019 for cxamination. I lowcvcr, no commcnts havc bccn rcccivcd yct. I lcncc, thc

Committcc dccidcd to fix the following ad-hoc norms as rccornmcndcd by Consultant ('i'lrC-3) with
the condition that thc gradc of zinc should match in cxport & import and import itcm shoud
contain 100'h contcnt of zinc:

104

ItA conccmcd may takc suitable conscqucntial action accordingly.

Casc lNo.:

223/14/81-AIッ (C2/2018

ITCIIS
Codc

79011200

ITCIIS
Codc

76051999

Export itcln

ZINC
IN(〕 0′ I｀ S/13AIt

Gradc of Zinc to

match in I〕 xpon,

product and

lmport■cm.

Quantity

50000.000

Kg

Quantity

ITCIIS
Codc

79020010

Importitcm

ZINC SCRAP AIノ I′

(〕 ItAI)I〕 S

(〕 radc of Zinc to

match in cxport

product&import
itcin

Recommcndcd

Quantity

1.07 Kg/Kg
contcnt in thc
cxporl product

Approvcd

Recommcndcd

Quantity
1.01 Kg/Kg
contcnt in thc
cxport product

I)alty Name:

I〕 I′ l〕 C′ I｀ ROIノ l〕AD PUNI〕

PVT.IノTD.

I IQ Irilc RLA l;ilc Lic.No/l)atc:3 110061266
:01/tt 1/050/009 41lAM19l :311831040/00 1 55/AM I91 28.12.2018

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and noted that thc casc was rclcrrcrJ to

DPIII' on 06.03 .2019 lor oxaminalion. I lowcvcr, no commcnts havc bccn rcceivcd yct. 'l'hc mattcr
was dclibcratcd and on thc rccornmcndations ol'Consultant ('l'lrC-3), thc Cornrnittcc dccidcd to fix
thc following ad-hoc norms with thc condition that thc gradc of Aluminium should match in

105 export & import:

Exportitcm

AIノUMINIl」 M
WHtl〕 .

Mcct No/1)atc:14/81-

ALC2/2018
13.03.2019

Inlport itcm

AIフ UMINIt」 M
WIItl〕 It()I)

GRΛ DI〕 1080
01t GRADI〕

1199

300.000 ⅣIT

I)arty Namc:KI〕 I

INI)l」 S'1｀ ItIIう SI′ Iヽ41′ l｀ 1〕 I)

ITCIIS
Codc

76011040

ItA conccrncd may takc sr.ritablc conscqucntial action accordingly.

Casc No.:

106238/14/81-AIノ〔〕2/2018

Mcct No/1)atc:14/81-    I)crcrrcd

AIノC2/2018
13.03.2019



HQ Filc            lRI′ A Filc           I″ ic.No/Datc:0510409270‐
:01/81/050/00956/AM19/    1:05/23/040/00414/AM19/     09.01.2019            1         1

1)ccision:′「 he(3ornrnittec considcred thc case as pcr agcnda and notcd that the case was referrcd tol

Consultant(′ I｀1]C-3)on 06.03.2019 for cxamination.IIowcver,no commcnts have bccn rcceivcd yct.|

Casc N().:             Pany Nalllc:KI〕 I         4ヽcct No/Datc:14/8卜    Dcfc・rrcd
240/14/81-AIノ C2/2018     1NDUS′ I｀ RHtS Iノ INII′ l｀ 1〕 D    AIブ C2/2018

13.03.2019

HQ「ilc            RIフ A Irilc           Iノic.N()/Datc:0510409272

107 :01/81/050/00958/AN119/     :05/23/040/00393/Aン
119/     09.01.2019

1)ccision:′ I｀ hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that thc casc、 vas rcFcrrcd to

Consultant(′ 1｀ l〕C-3)on 06.03.2019 FcDr cxainination.II()wcvcr,no c()lnmcnts havc bccn rcccivcd yct.

IIcncc,thc Col■ lnittcc dccidcd to、 vait fbr conllncnts.

′
I｀hc casc stands dcfc・ l‐rcd.

ンIcct No/1)atc:14/81-   DcFclTcd

AI′ (〕2/2018

13.03.2019

‐RIノA Filc             Iノ iC●No/1)激 c:0310826252

1:03/95/040/01009/AM19/    109.01.2019

Ilcncc, thc Committcc dccidcd to wait 1'or cotnmcnts.

'l'hc casc stands dclcrrcd.

HQ IrilC

:01/81/050/00953/AM19/

lommittcc considcred thc casc as pcr agcnda and notcd that thc casc was refcrred to,Dccision: The (

:MSMII on 07.03 .2019 for examination. I-Iowevcr, no comments havc becn received yet. Ilence, the

Committee decided to wait for comments.

'l'he casc stands defcrred.

108

Casc No。 :

236/14/81-AIノ C2/2018

Party Nainc:PARAM     VIcct N()/1)atc:14/81-   Dcね rrcd

INDUS・ I｀ RII〕S         AIノ C2/2018
13.03.2019

HQ「 ilC
:01/81/050/00954/AⅣl19/

IRIノ A Filc             lIノ iC.No/Date:0310826253
1:03/95/040/01010/AM19/    109.01.2019

109
I)ecision: 'l'hc Commiflcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rcfcrred to

MSMt, on 07.03.2019 forexamination. Ilowcvcr, no comments havc bccn rcccived yct. Ilence, thc

Committee decided to wait for comments.

'l'hc case stands defcrred.

Casc No.:              Palty Nalllc:I)Itlう I)SUN    ⅣIcct No/Datc:14/81-   1)cfcrrcd
242/14/81-AIノ C2/2018     1NDUSTRIIIS           AI″ C2/2018

110 1■ r、■つ∩lo

RIノA Irilc



:01/81/050/00960/AM19/     :31/83/040/00145/AM19/    15.01.2019

1)ccision:′ rhe(3ol■ rnittcc considered the casc as pcr agcnda and notcd that the case was reFcrrcd to

I)PII′ I｀ on 06.03.2019 for cxamination. IIowcvcr, thC Conllnittec observcd that thc manuねcturil13

‐proccsscs and quantity of inputs arc not clcar in thc application.IIcncc,thc(〕 oHllnittcc dccidcd to

lcan thc applicant fbr personal hcaring to cxplain thc casc in thc forthcorning NC mccting。

′
l｀hc case stands dcfcrrcd.

Casc No。 :           Party Namc:ARMOR PI′ AS′
「
INIcet No/Datc:14/81¨   IDcrcrrcd

248/14/81… AI´C2/2018     1JIMI′ I｀ltI)              IAI′ C2/2018         1
113.03.2019            1

‐HQ File             RI′ A「ilc            iIノ iC●No/Datc:0710114425
:01/81/050/00966/AM19/     :07/24/040/00245/AM19/     18.01.2019            1

H llbttiζ ioil ihc ёもmmilιt considcrささthも お五ζι as pCr agenda and notcd that thc hard copy of
lapplication has not yct bccn rcccivcd from thc f1111l and conccrncd RA. IIcncc, thc Corninittcc

ldccidcd to scck from thc flrnl and conccrncd ltA to furllish complctc sct of application for

cxarnination ofthc casc.

′
I｀he casc stands dcfcrrcd.

‐Casc No.:250/14/81-     IParty Namc:BIIソ CAId]    NIcct No/1)atc:14/81-  IDefcrrcd
AI′C2/2018           11′ IMI′ 1｀IED            :AIノ C2/2018        1

113.03.2019            1

‐HQ「ilC             IRIノ A Filc            lI′ ic.No/Date:3H00672931
:01/81/050/00968/AM19/    1:31/83/040/00165/AM19/    121.01.2019            1

1)ccision:′「 hc(3onllnittcc considcrcd thc casc as pcr agcnda and decidcd to scck from thc applicantH21。 furnish thc following information as rccommcndcd by Consuhant(′ l｀ ltC-1):

‐   1. Nct contcnt or cach irnpOrt itcln in thc cxport itclns.
‐
  2.Thickness of PVC fllm to be importcd.

‐  3.  Wastagc at cach stagc of rnanufacturing.

″
I｀hc casc stands dcfcrrcd.

Casc No.:           Party Namc:′ 1｀1lCHNO    Mect No/1)ate:14/81-  DcFcrrcd
253/14/81中 AI」C2/2018    1TRAK I]NGINI]I]RS     :AIノ C2/2018        1

113.03.2019            1

1HQ llilC             IRI′ A IFilc            .I′ ic.No/Datc:31100672971

H3191ダ
1/0,9/90971(AY19/  1:31/83/910/001'0/AM19/  124.01.2019       1

1)ccisiOn:′ I｀hc Corninittcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rcFcrrcd to

Consuhant(′ I｀ I〕C-3)on 06.03.2019 For cxamination.Howcvcr,nO Commcnts havc bccn rcccivcd yct.

IIcncc,thc Comnnittcc dccidcd to wait for colmmcnts.

′
I｀he casc stands dcfcrrcd.



Case No.:
254/14/81-AI」 (〕2/2018

I)any Namc:′ I｀ 1〕 (〕 HNO     VIcct No/1)atc:14/81-   Dcfcrrcd
TRAKI〕NGINI〕 I〕RS     AIノ C2/2018

13.03.2019

HQ IrilC            RIノ A Irilc           Iフic,N()/Datc:3110067298

114 :O1/81/050/00972/AM19/     :31/83/040/00161/AⅣ
119/     24.01.2019

:Dccision:′「 he Committee considered thc casc as per agenda and noted that the casc was rcferred tol

Consultant(TEC-3)on 06.03.2019 for cxamination.However,no commcnts have been rcce市 ed yct.|
IIcncc,thc Committcc decided to wait for commcnts.                        :

′
I｀he casc stands deferred.

Casc No.:             I)any Nalnc:vOl〕 S′ 1｀ AIノ I)INI〕 ⅣIcctヽ()/1)atc:14/81-   Dcたrrcd

257/14/81-AIノ C2/2018    VAl〕 VKN INDIA P.Iノ ′I｀D. AIッC2/2018
(lrORMI〕 ItIッY)       13.03.2019

HQ IrilC              RIノ A「ilc             Iッ ic,N()/1)atc:0510409464

‖5:01/81/050/00975/今 M19/   105/24/040/00,03/AM19/   24.01.2019
Dccision: 'l'he Committce considcrcd thc case as

DPII'| on 06.03 .2019 for cxamination. Ilowcvcr,
Committcc dccidcd to wait for commcnts.

'l'hc casc stands dcferrcd.

pcr agcnda and notcd that thc casc was rcfcrrcd to
no commcnts havc bccn rcccivcd yct. I Icncc, thc

(〕 asc No.:261/14/81-      Pany Nainc:CNII I〕 NI]R(〕 Y  NIcct No/1)atc:14/81-   Dcfchrrcd
AI」C2/2018          1NDIA PRIVA′ l｀ 1う Iノ Iゝ41TI〕 D AIノC2/2018

13.03.2019

HQ Filc

:01/81/050/00979/AM19/
ItIンA Ifilc                  Iノ ic.No/1)atc:0510409502

:05/23/040/00433/AⅣ119/    29.01.2019
116

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rcferrcd to
Consultant ('l'lr:,C-3) on 05.03.2019 I'or cxamination. Ilowcvcr, no commcnts havc bcen rcceivcd yet.
I lcncc, thc Cornmittcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcfcrrcd.

(〕 ascヽio.:

262/14/81-AIノ C2/2018 CONSOIノ II)ATI〕 D COIN
COMPANY PRIVATI〕
Iノ IMI′ I｀I]D

ンIcct No/Datci1 4/8ト

AIノC2/2018
13.03.2019

Iノ ic.卜(o/1)atc:0510409513

29,01.2019

I)cfcrrcd

HQ IrilC             RIノ A Ifilc
l17 :01/81/050/00980/Aン119/     :05/23/040/0046:05/23/040/00462/Aヽ 419/

Decision: 'l'hc Committcc considcrcd thc casc as
I)PII'I' on 06.03 .2019 for cxamination. I Iowevcr,
Cornrnittcc dccided to wait for comments.

'l'hc casc stands dcl'errcd.

pcr agcnda and notcd that thc casc was rcfcrrcd to
no cornmcnts havc bccn rcccived yet. I Iencc, thc

Party Namc:



Casc lヽ o。 :

1266/14/81-AI」(C2/2018

HQ IfilC

:01/81/050/00984/AM19/

Dccision: 'l-hc Comrnitlcc considercd thc caso as pcr agcnda and dccided to scck thc applicant to
furnish the following information as rccommcndcd by Consultant ('l-lrC-3):

i. Sl. No. 2 of thc Standard Dcficicncy Irormat.
2. Calculation of wastagc with justification.
3. Dctails of I)uplcx matcrial with justification.

'l'hc casc stands dcfcrrcd.

I . Surfacc arca of pipc to bc coatcd.

2. 'l'hickncss of individual coatings.
3. Nct contcnt o[ stccl in coatcd pipcs.

'l'hc casc stands dclcrrcd.

Party Namc:JINDAIノ     IMCet No/Dttc:14/81-  :Dcfcrrcd
QUAIノ H｀Y″ I｀UBUIノAR    IAIノ C2/2018QUAIノ H｀Y″ I｀UBUIノAR    IAIノ C2/2018
1′ INIIrl、 1〕 I)                 .13.03.2019

RIノA llilc                 Iソ ic.No/1)atc:0510409539

:05/23/040/00434/AM19/    131.01.2019

18

‐  ICasc No。:           1)arty Name:」 INDAIノ SAW IMcct No/Datc:14/8卜   IDcFcrrcd
1   270/14/81-AIノ C2/2018     1′IMI′ 1｀1]I)             :AI′ C2/2018

113.03.2019            1

:  IHQ Filc             RIノA Ililc            Iノ icoNo/Date:0510409551
1   101/81/050/00988/AⅣ l19/     :05/23/040/00480/AM19/    101.02.2019            1

I)ecision: 'l'hc Comrnittcc corrsidcrcd thc casc as pcr agcnda and dccidcd to scck lrotn thc applicalrt
1 l9 to furnish thc following infonnation as rccommcndcd by Consultant ('l'liC-3):
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DIPP(丁S sectiOn)

M/s Sterl忙e POweIIransmiSsiOn′
AA No.o31o822348′ Dt.17.07.20181tis Observed thatlMpOrt itern no.li
S in the fOrrn Of coil′

which is nOt perrnitted as per GN-2.丁he expOrtitems at soNos.111&12 and the importitern at s.nO.5 appearto be same.

Further′ the firrn may be requested tO prOvide infOrrnatiOn as per sDF SoNo。

 lt0 5′ lo′ 11′ 12
and exact use ofirnpOrtitems in the export products.
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DIPP(丁 S SectiOn)

M/s Polvcab wires pvt.Ltd. AA No. 03 10822465, Dt. 2o.o7.zotg
1w. may request the firm to prorride following information:-
As per sDF s'no' 2,3,4,5,12 andexact use of eacrr import item in the export items.
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DIPP(丁S sectiOn)

M/s Seikodenkilndia Pvt.Ltd.′ AA No.o410164566′ 臥.o3.08.2018
We rnay requestthe firm tO provide infOrrnatiOn as per sDF S.No。
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